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Action Taken Report in compliance with Hon’ble National Green
Tribunal, Principal Bench, New Delhi order, dated 21.05.2024
in the matter of OA NO. 270/2024

Anil Kumar Vs State of Haryana
L. Hon’ble NGT order dated 21.05.2024 in OA NO. 270/2024 (Anil

Kumar Vs State of Haryana) is as below: -

“1. This original application under Sections 14 and 15 of the
National Green Tribunal Act, 2010 has been registered in exercise of
suo moto jurisdiction on the basis of a letter petition dated
15.09.2023 sent by Anil Kumar r/o VPO Paluwas (Bhiwani). The
complainant has said that there is a factory namely M/s G.G.
Enterprises, Ninan Nathuwas Road, VPO Paluwas, Rohtak Road,
Bhiwani — 127021 which is engaged in cutting, grinding and
washing of old batteries which contains hazardous substances, toxic
material and the same is being discharged in open area causing
pollution by contaminating ground water as well as land and
surrounding areas.

2. In our view, the complaint in this application, at the first instance,
can be looked into by the Local Authorities hence we constitute a
joint, Committee comprising District Magistrate, Bhiwani and
Haryana State Pollution Control Board (hereinafter referred to as
‘State PCB’).

3. The District Magistrate shall be the nodal agency for coordination

and compliance.

4. The said committee shall visit the site, collect relevant information
and if finds any violation on the part of the said industry causing
damage to the environment, it shall take appropriate preventive,
remedial and punitive action against the violater in accordance with
Jaw within two months from the date of communication of this order.
5. A compliance report shall be submitted by above Committee by

15.08.2024 before Registrar General who may place the same before
Bench, if finds it necessary for any further order.

6. With the above directions, the application is disposed of.

] istrict
7. A copy of this order along with complaint be forwarded to Distr!

\ Magistrate, Bhiwani and State PCB by email.
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The unit M/ G, ¢, Enterprises, Ninan, Nathuwas Road, Paluwas,
Bhiwani was inspected jointly by Sh Harbir Singh, SDOM, Bhiwani,
and Sh Kapil Singh, AEE, HSPCB, Bhiwani on 31.05.2024, The
unit’s premises was surveyed by the team, The complainant has
alleged that the unit is engaged in cutting, grinding and washing of old
batteries which contains hazardous substances, toxic material and the
“ame s being discharged in open area causing pollution by

Contaminating ground water as well as land and surrounding areas.

The unit was not found to be engaged in washing of old batteries. The
unit was found to be cutting plastic in a cutter machine, which was
closed, and placed under a Covered shed. Moreover, the unit was
largely engaged in trading of plastic scrap at the unit. The unit has
provided machinery for grinding the plastic material and is not
engaged in washing of old batteries. Thus, the allegations regarding
cutting, grinding and washing of old batteries containing hazardous

substances, and contamination of ground water was found to be
incorrect.

The unit M/s G. G. Enterprises, Ninan, Nathuwas Road, Paluwas has
obtained Consent to Operate from the Board vide No.
HSPCB/Consent/ :313295823BHICT039414673 dated:17/07/2023
under Green category (Copy attached as Annexure A). Copy of flow
chart submitted by unit before obtaining CTO is enclosed as
Annexure B. Copy of purchase Bills of Raw material submitted
during and post visit dated 31.05.2024 is enclosed as Annexure C.
Action taken report of Joint Committee constituted by Deputy

Commissioner, Bhiwani alongwith photographs of unit are annexed

as Annexure D.

Following deficiencieswereobserved :
(i) The unit was found to be having errors in maintaining accountancy

related measures. S
(ii)No record of salaries being transferred to the staff was maintained at

the unit.

Given the above observations, the following recommendations are

made:
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1. The unit shall ensure to follow all the accountancy related measures

at the unit.

[

It shall keep a record of all the purchase of raw materials, and sale of

finished products.

. It shall ensure availability of recording of CCTV cameras at the unit.

Regional Officer District Magistrate,
HSPCB Bhiwani.

Bhiwani Region.

Date: ...........
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—— HARYANA STATE POLLUTION CONTROL
== BOARD 5
= SCF-32, sector 13, HUDA, Bhiwani Ph. 01664-  w v

RSPCE

Annexure-A

240259 Email:- hspcbrojr @gmail.com
E-mail: hspcb@hry.nic.in

No. HSPCB/Consent/ : 313295823BHICT 039414673

To.
M/s:G.G. Enterprises

Dated:17/07/2023

Ninan Nathuwas Road, V.P.O. Paluwas, District Bhiwani

Subject: Grant of consent to operate to M/s G.G. Enterprises.

Please refer to your application no. 39414673 received on dated 2023-06-20 in
regional office Bhiwani.With reference to your above application for consent to operate,M/s
G.G. Enterprisesis here by granted consent as per following specification/Terms and

conditions.

Consent Under BOTH
Period of consent 17/07/2023 - 31/12/2027
Industry Type Polythene and plastic processed products manufacturing (virgin plastic)
Category GREEN
Investment(In Lakh) 9.1099997
Total Land Area(Sq.| 502.0
meter)

Total Builtup Area(Sq.| 418.0
meter)

Quantity of effluent

1. Trade 0.0 KL/Day
2. Domestic 0.3 KL/Day
Number of outlets 1.0

M ode of discharge

1. Domestic Septic tank
2. Trade

Domestic Effluent Parameters

1. NA |

Trade Effluent Parameters

1. NA

Number of stacks 1

Height of stack

1. NA |

Emission parameters

1. NA |

Product Details

1. plastic pellets /chips | 4 Metric Tonnes/day

Capacity of boiler
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1. NA | Ton/hr
Type of Furnace

1. NA |

Type of Fue

1. Electricity | Kilowatt/day

Raw Material Details

plastic Scrap Item | 4 Metric Tonnes/Day

Regional Officer, Bhiwani
Haryana State Pollution Control Board.
Terms and conditions

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met strictly.

2. The applicant/company shall comply with and carry out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his/its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order.

3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent.

4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application.

5. If due to any technological improvement or otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.

6. Theindustry shall provide adequate arrangement for fighting the accidental |eakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.

7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.

8. Theindustry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time.

9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.

10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
guantity, quality of the effluent, mode of discharge, treatment facilities etc.



11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time.
12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.
13. Theindustry shall pay the balance fee, in caseit is found due from the industry at any time
later on.
14. If the industry fails to adhere to any of the conditions of this consent to operate order, the
consent to operate so granted shall automatically lapse.
15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit.
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.

Specific Conditions:

1.Theindustry shall not change the product without obtaining prior consent to
Establish/Operate under Water Act, 1974 and Air Act, 1981 and registration under Plastic
Waste (Management) Rules, 2016.

2.The industry shall not manufacture, stock, distribute or sell any carry bag made or virgin or
recycled and will not manufacture any SINGLE USE PLASTIC (SUP) items or compostable
plastic.

3.The unit will not be involved in Recycling/ reprocessing of waste plastic and recovery or
disposal of plastic waste shall be carried out as per the rules, regulations and standards
stipulated by the Central /State Govt. from timeto time.

4.The industry shall not use plastic material in any form, in any package for packing guthka,
tobacco and masala.

5.The industry shall not dispose the residue generated from manufacturing/processing in the
community dustbin provided for collected of Municipal Solid Waste.

6.The industry shall not manufacture sachets for using, storing, packing or selling guthka,
tobacco and pan masala.

7.The industry shall not indulge in open burning of plastic waste.

8.The industry shall apply for renewal of registration at least 90 days before the expiry of the
validity of the registration certificate if applicable.

9.The industry shall renew the consent to operate Water Act, 1974 and Air Act, 1981 at |east
90 days before the expiry of the consent to operate.

10.The Board may at any time revoke or suspend CTO so granted for any violation of
provisions of the Rules.

11.Theindustry shall follow all the provisions of plastic Waste(Management) Rules, 2016 and
amendment thereof.

12. Any violation of provisions of the plastic Waste (Management) Rules, 2016 and
amendment thereof will attract the penal provisions of the Environment Protection) Act, 1986.
13.The unit will submit the approved action plan endorsed by Secretary in-charge of Urban
Local Bodies Department Haryana during renewal of registration as per Plastic Waste
(Management) Rules, 2016 as applicable.

14.The unit shall not involve only in processing or recycling of plastic waste.

15. The unit shall prepare and submit an annual report in Form-1V to the local body concerned
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under intimation to the State Pollution Control Board by the 30th April, of every year.

16. Unit will provide list of person/industries supplying plastic to be used as raw material to
manufacture plastic sheet of like or multilayer packaging.

17. Unit will provide list of personnel/industries or Brand Owners to whom the products will
be supplied.

18. The unit will obtain registration under EPR from CPCB within 60 days from issue of this
Authorization under PWM Rules.

19 .If the unit is found not complying the conditions of CTO/Authorization so granted at any
stage. the unit will be liable for legal action, closure action as per the provisions of
environmental Acts/laws and for levy of Environment Compensation on the basis of polluter
pay principal as per the directions of Hon'ble NGT / CAQM/CPCB/ HSPCB issued from time
to time.

Regional Officer, Bhiwani
Haryana State Pollution Control Board.
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. Annexure-C
1 2 s TAX INVOICE (ORIGINAL FOR RECIPIENT) e-Invoice
IRN . dbfalcea65420f664f99aa1b148f17f17790e7e83dc9-
a74df31f59057fd62c51
Ack No. : 132417042848361
Ack Date : 5-Jan-24
Printed By : ranjan1 Created By: gunragj Approved By: admin
WDlSHAKTl METAL RECYCLING PRIVATE LIMITED | nvoice No.  e-Way Bill No. | Dated
KHASRA NO 321-324, VILLAGE-RAIPUR AMRPLI23-24/1481 381710436065 | 5-Jan-24
PARGANA & TEHSIL-BHAGWANPUR Challan No Mode/Terms of Payment
HARIDWAR-247661, UTTARAKHAND ADVANCE
GSTIN/UIN: 05AABCV2866K272 Supplier's Ref. Other Reference
State Name : Uttarakhand, Code : 05
; 24/ £ -2
CIN: U74899DL1994PTC058965 O b2k | TO PAY
E-Mail : accounts@aadishakti.com '
Consignee @ : SALES/PLASTIC/468 |5-Jan-24
: Despatch Doc No Dated
G.G Enterprises
Ninan Nathuwas Road, Ninan Nathuwas Road SMRPL;2T3;1-24I1h481 —
Vpo Paluwas, Bhiwani, Haryana 127021 espatch Throug Destination
GSTIN/UIN : 0BAANFG4424B1ZR MAHADEV TRANSPORT CORPOARATION | BHIWANI
& %= Name : Haryana' Code : 06 Bill of Lading/LR-RR No. Motor Vehicle No.
Beer 990 dt. 5-Jan-24 HR58C3317
G.G Enterprises Terms of Delivery
Ninan Nathuwas Road, Ninan Nathuwas Road IMMEDIATE
Vpo Paluwas, Bhiwani, Haryana 127021
GSTIN/UIN : 0BAANFG4424B1ZR
State Name . Haryana, Code : 06
Sl|No. & Kind Description of Goods HSN/SAC | Quantity Rate per Amount
No.| of Pkgs.
1 | 292BA- |PLASTIC SCRAP (PP BLACK) 18% |391590  |10,035.0000 KGS 63.90 KGS| 6,41,236.50
GS
Output IGST 1,15,422.57
Tcs on Scrap Payable-206C 7,566.59
SHORT & EXCESS 0.34
] Total 10,035,000 KGS ¥7,64,226.00
Amount Chargeable (in words) E.&OE
INR Seven Lakh Sixty Four Thousand Two Hundred Twenty Six Only
HSN/SAC Taxable Integrated Tax Total
G o | Value Rate | Amount |Tax Amount |
391590 Yy = __ |6.41236.50| 18%1,15,422.57| 1,15 422 57
Total | 6,41,236.50| 1,15,422.57 [ 1,15,422.57
Tax Amount (in words) : INR One Lakh Fifteen Thousand Four Hundred Twenty Two and Fifty Seven
paise Only
Remarks:
BILL NO-AMRPL/23-24/1481 DATE-05-01-2024 ,292
BAGS 20 KG WEIGHT LESS =
Company's PAN . AABCV2866K A w
Declaration for AADISHAKTI METAL RECYCLING PRIV@.}E LIMITED ‘{ﬂ'
We declare that this invoice shows the actual price of N~
the goods described and that all particulars are true f ’ -
\_and correct. Au!honk e _J

Date & Time of Printing : 5- Ja)q

This is a Computer Generated Invoice
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TAX INVOICE

(ORIGINAL FOR RECIPIENT)

e-Invoice

IRN : e689d22e26d5f6046388a988a38e4b2d8d7a539132-
76ace45e9d46e7b23a5052
Ack No. : 132417157340295
Ack Date : 18-Jan-24
Printed By : vimal Created By: gunraaj Approved By: admin
| AADISHAKTI METAL RECYCLING PRIVATE LIMITED | Invoice No. e-Way Bill No. | Dated
KHASRA NO 321-324, VILLAGE-RAIPUR AMRPLI23-2411546 331716540985 | 18-Jan-24
PARGANA & TEHSIL-BHAGWANPUR Challan No Mode/Terms of Payment
HARIDWAR-247661, UTTARAKHAND ADVANCE
"GSTIN/UIN.‘ 05AABCV2866K272 Supplier's Ref. Other Reference
State Name : Uttarakhand, Code - 05
; 2411 : .24
CIN: U74899DL1994PTC058965 g‘ggjﬁ; 0 8L Tl ;3::1AY
E-Mail : accounts@aadishakti.com i
‘Consignee @ SALES/PLASTIC/502 |17-Jan-24
G.G Enterprises Despatch Doc No Dated
“Ninan Nathuwas Road, Ninan Nathuwas Road 3MRI:L;2%—24!1|1546 Destnat
Vpo Paluwas, Bhiwani, Haryana 127021 =apateh hroug sstination
GSTIN/UIN . 0BAANFG4424B1ZR MAHADEV TRANSPORT CORPORATION | BHIWANI
Stete Name . Haryana, Code : 06 Bill of Lading/LR-RR No. Motor Vehicle No.
“5‘;;.& 989 dt. 18-Jan-24 HR58C3317
' G.G Enterprises Terms of Delivery
Ninan Nathuwas Road, Ninan Nathuwas Road IMMEDIATE
‘Vpo Paluwas, Bhiwani, Haryana 127021
GSTIN/UIN . 0BAANFG4424B1ZR
State Name . Haryana, Code : 06
Sl No. & Kind Description of Goods HSN/SAC| Quantity Rate per Amount
No.| of Pkgs.
‘ 1| 295 PLASTIC SCRAP (PP BLACK) 18% |391590 | 4479.0000 KGS 64.40 KGS| 6,42,647.60
BAGS
! Output IGST 1,15,676.57
Tcs on Scrap Payable-206C 7,583.24
Less : SHORT & EXCESS (-)0.41
f
Total 99730000 KGS %7,65,907.00|
| Amount Chargeable (in words) E. & OFE
‘ INR Seven Lakh Sixty Five Thousand Nine Hundred Seven Only
- HSN/SAC Taxable Integrated Tax Total
‘ - - - Value | Rate | Amount |Tax Amount
[391590 - B 6.42,647.60| 18%|1,15676.57|1,15,676.57
- Total | 6,42,647.60 1,15,676.57 | 1,15,676.57

“ Tax Amount (in words) :

paise Only

Remarks:

BILL NO - AMRPL/23-24/1546 DATE 18/01/2024 295
|BAGS 21 KG LESS

|Company‘s PAN . AABCV2866K

INR One Lakh Fifteen Thousand Six Hundred Seventy Six and Fifty Seven

Declaration

We declare that this invoice shows the actual price of
the goods described and that all particulars are true
and correct.

for AADISHAKTI METAL RECYCLING PRIVATE LIMITED

Authorised Signatory

Date & Time of Printing : 18-Jan-24 17:32

This is a Computer Generated Invoice
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TAX INVOICE

IRN

f4e9c8f43bdebabd14
Ack No. : 132417445566439
Ack Date : 17-Feb-24
Printed By : ranjan1

KHASRA NO 321-324, VILLAGE-RAIPUR
PARGANA & TEHSIL-BHAGWANPUR

Created By : gunraa;
AADISHAKTI METAL RECYCLING PRIVATE LIMITED 'nvoice No.

(ORIGINAL FOR RECIPIENT)

© f6360992fba6d228a01d18c1f54cb5f6ff7db49563e24a-

AMRPLI23-24/1711
Challan No

Approved By:
e-Way Bill No. | Dated

351731262073 17-Feb-24

e-Invoice

Mode/Terms of Payment

HARIDWAR-247661, UTTARAKHAND ADVANCE
GSTIN/UIN: 05AABCV2866K222 Supplier's Ref. "Other Reference
State Name : Uttarakhand, Code : 05
CIN: U74899DL1994PTC058965 g‘ggﬁﬁgﬁ” Lkl ;ge%AY
-thrfsgr;eiccoums@aad'smkt"com SALES/PLASTIC/581  17-Feb-24
B Despatch Doc No Dated
G.G Enterprises
Ninan Nathuwas Road, Ninan Nathuwas Road AMRPL/23-24/1711 | -
Vpo Paluwas, Bhiwani, Haryana 127021 Despatch Through Destination
GSTIN/UIN : 06AANFG4424B1ZR SHIV ROAD LINE | BHIWANI
PAN/IT No - AANFG4424B Bill of Lading/LR-RR No. Motor Vehicle No.
State Name : Haryana, Code : 06 2922 dt. 17-Feb-24 'HR46E1347
Buyer Terms of Delivery
G.G Enterprises IMMEDIATE
Ninan Nathuwas Road, Ninan Nathuwas Road
Vpo Paluwas, Bhiwani, Haryana 127021
GSTIN/UIN . 0BAANFG4424B1ZR
PAN/IT No : AANFG4424B
State Name : Haryana, Code : 06
S| No. & Kind Description of Goods HSN/SAC  Quantity Rate per Amount
No. of Pkgs. ; ||
1 292 PLASTIC SCRAP (PP BLACK) 18% 391590 10,090.0000 KGS 64.40 KGS  6,49,796.00
BAGS
Godown: Main Location 10,090.0000 KGS
Output IGST 1,16,963.28
Less: SHORT & EXCESS (-)0.28
Total 10,000.0000 KGS '%7,66,759.00
| Amount Chargeable (in words) E. &OE
INR Seven Lakh Sixty Six Thousand Seven Hundred
Fifty Nine Only
Remarks: P/
BILL NO-AMRPL/23-24/1711 DATED-17.02.24 TOTAL f’,/ by
-292 BAGS EMPTY BAG WEIGHT LESS-20KG [ W i’f

© AABCV2866K for AADISHAKTI METAL Recvcdinf.*%‘é"'

Company's PAN

Declaration W AN ALY

We declare that this invoice shows the actual price of ~ Checked by Verified by \ Authorised-Sighatety

the goods described and that all particulars are true and correct. admin N L pur-241S 2
— s

TSI
Date & Time of Printing : 17-Feb-24 18:24

This is a Computer Generated Invoice



Original | Duplicate |Office Copy

GST Ne. 09BCMPD0336B1Z4 TAX INVOICE

White Yellow Green

BALAJEE ENTERPRISES

Plot No. B-71, UPSIDC Industrial Area, Phase-l, Masuri Gulaothi Road,
Masuri Tehsil Dhaulana, Hapur

S. No. 2 2 N ;
E-Way Bill No. 19141533 2664 | Date:22.Fab..20.24...

Billed To

Mis......... Enl—ux.pqufsﬂ—& Ninaw. Nothwwob Read ,MPO.. XTI -3 S
I Bhawont... Hw\ynn,a..’...l.,l..?:.l)%.l ..............................................................................................

~1

GSTIN No .....Qé..ﬁ.ﬁ.N.E.@...‘.f.’.‘l..l,.H..BJ.Z.R. ......... Tel. oo, State : UTTAR PRADESH state Code : 99
s.'r_gp. Description of Goods HSN CODE | Quantity Rate Amount
[~
waoske Plostic 395 44oo/t 35 2,24, 000/
Kb s

T

3. All disputes are Subject to Hapur Jurisdiction.
4. Goods supplied to order will not be taken back. Authorised Signatory

. (in words) :. e donkh. i x 1. . ..... | FREIGHT
..... M@h«.mdnpal'}w% L,n—u.c?p.czﬂd TOTAL 2,324,000
........ Bl |
..................................................................................................... SGST @
Alc No.  :088805500524 16ST @.....5.......% Yo, 320
Reverse Charge : Yes/No Bank : ICICI BANK R Off
GST Payable on Reverse Charge : Branch  :Chiranjeev Vihar,
Shastri Nagar, Ghaziabad. INVOICE TOTAL 2 ;
IFSC Code : ICIC0000888 84,320
TERMS & CONDITIONS : Certified that the particulars gwen above are true or correct
1. Interest will be charged @ 18 % per annum Extra, if bill is not paid on presentation. For BALAJEE ENTERPRISES
2. Our responsibility ceases as soon as goods leave our permises. J:n:_’—;ﬂ-
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TAX INVOICE

IRN

(ORIGINAL FOR RECIPIENT)

: 6a16468288ba0c3cc7110582be628fc4208305ba9c8a-

e-invoice

3e02e1cea2bf2bdef7b7
Ack No. : 132417688122430
Ack Date : 13-Mar-24
Printed By : ranjani Created By : gunraaj . Approved By: admin g
' AADISHAKTI METAL RECYCLING PRIVATE LIMITED | Invoice No.  e-Way Bl No.| Dated
|KHASRA NO 321-324, VILLAGE-RAIPUR AMRPL/23-2411893 311744375869 13-Mar-24 B
PARGANA & TEHSIL-BHAGWANPUR | Challan No 'Mode/Terms of Payment
HARIDWAR-247661, UTTARAKHAND ‘7 DAYS |
|GSTINIUIN: 05AABCV2866K2Z2 'Supplier's Ref. 'Other Reference o
State Name : Uttarakhand, Code : 05 ‘
|CIN: U74899DL1994PTC058965 (ANRPLTS 24140 & okt ‘gg?d ———r—
-Mail : t ishakti.
(el Bocounts@sadishard.com | SALES/PLASTIC/667  13-Mar-24 N
. Despatch Doc No | Dated
G.G Enterprises
'Ninan Nathuwas Road, Ninan Nathuwas Road AMRPL/23-24/1893 R
-..| Vpo Paluwas, Bhiwani, Haryana 127021 Despatch Through Destination
u} GSTIN/UIN . 0BAANFG4424B1ZR 'SHIV ROAD LINES 'BHIWANI
PANANT No . AANFG4424B Bill of Lading/LR-RR No. Motor Vehicle No.
State Name  : Haryana, Code : 06 2923 dt. 13-Mar-24 | HR46E9633 &
Buyer Terms of Delivery
G.G Enterprises IMMEDIATE i
| Ninan Nathuwas Road, Ninan Nathuwas Road - }
|Vpo Paluwas, Bhiwani, Haryana 127021 5 |
{GSTIN/UIN . OBAANFG4424B1ZR ‘
PAN/IT No . AANFG4424B ;
| State Name : Haryana, Code : 06 -
Sl No. & Kind | Description of Goods HSN/SAC | Quantity Rate per Amount
No_of Phge. Fie L ST T
| E \ | 1 '
298BAGS | PLASTIC SCRAP (PP BLACK) 18% !391590 9,924.0000 KGS 61.40‘ KGS| 6,09,333.60
Godown: Main Location | 19,9240000 KGS | [
| | |
|| | i :
} | Output IGST | | 1,09,680.05
‘ ‘ Tcs on Scrap Payable-206C 1 7,190.13
‘ ! SHORT & EXCESS | ; } 0.22 |
o ‘ | ‘
- | L
| -
| | | L
| _ | :
‘ | : !
! \ |
| | |
\ | 1 ,
| ‘ ‘ i
| |
et — 7!, . _ ! e I
| Total 9924000K6S | |¥7,26,204.00
“Amount Chargaable (in words) F e ”57&707&'
‘ INR Seven Lakh Twenty Six Thousand Two Hundred S R
\Four Only ; 7 u'_‘\.\‘
‘ Remarks: ({21 St \=
'BILL NO-AMRPL/23-24/1893 DATED-13-3-24 EMPTY i % {4 ‘ _f
BAGS WEIGHT LESS-21KG Ve R
Company's PAN : AABCV2866K ~ for AADISHAKTI METAL RECYCLING PRIVATEtIMITEﬁL |
| Declaration
| We declare that this invoice shows the actual price of Checked by Verified by Authorised Slgnatory
I the goods described and that all particulars are true and correct. admin ]

This is a Computer Generated Invoice

Date & Time of Printing :

13-Mar-24 18 45
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TAX INVOICE (ORIGINAL FOR RECIPIENT) e-Invoice
IRN . 738d99739e045686a4759e89dde1486e11621125ef09-
dc72023a9ac71656a593
Ack No. : 132417736207757

Ack Date : 18-Mar-24

Pnnted By :ranent - ~ Created By : gunraaj Approved By: admin
| AADISHAKTI METAL RECYCLING PRIVATE LIMITED | Invoice No. e-Way Bill No. | Dated
‘KHASRA NO 321-324, VILLAGE-RAIPUR | AMRPLI23-2411938 311747039584 18-Mar-24
|PARGANA & TEHSIL-BHAGWANPUR [Challan No Mode/Terms of Payment
HARIDWAR-247661, UTTARAKHAND 7 DAYS
GSTIN/UIN: 05AABCV2866K2Z2 Supplier's Ref. | Other Reference N
State Name : Uttarakhand, Code : 05 ,
’ PL/23-24/1938 dt. 18-Mar-24 |FOR
CIN: U74899DL1994PTC058965 R & e e
| E-Mail : accounts@aadishakti.com
| Consignee S o ' SALES/PLASTIC/667 | 13-Mar-24
' 'Despatch Doc No 'Dated
'G.G Enterprises 1
|Ninan Nathuwas Road, Ninan Nathuwas Road LAM,RPUB‘“’ 938 i
_~. Vpo Paluwas, Bhiwani, Haryana 127021 | Despatch Through SERagoh
{ = GSTIN/UIN : 0BAANFG4424B1ZR PUNJAB INDIA TRANSPORT CO. BHIWANI
j | PAN/IT No . AANFG4424B [ Bill of Lading/LR-RR No. | Motor Vehicle No.
;State Name : Haryana, Code : 06 6615 dt. 18-Mar-24 'UP12AT2622
' Buyer Terms of Delivery
' G.G Enterprises IMMEDIATE
Ninan Nathuwas Road, Ninan Nathuwas Road
'Vpo Paluwas, Bhiwani, Haryana 127021
'GSTIN/UIN : 06AANFG4424B1ZR !
|PAN/IT No . AANFG4424B |
State Name : Haryana, Code : 06 |
S|/ No. & Kind Description of Goods HSN/SAC | Quantity Rate per Amount
|No of Pkgs. 1 2 —— — -
|1 |306BAGS | PLASTIC SCRAP (PP BLACK) 18% 391590 99890000KGS| . e ~40} KGS  6,13,324.60
I Godown: Main Location 1 9,989.0000 KGS | 1 | |
| i
| Output IGST 1,10,398.43
i Tcs on Scrap Payable-206C | . 7,237.23
Less: SHORT & EXCESS | ; i (-)0.26
& | | |
- | | |
B |
| |
| |
T ' TotaI: 19,989.0000 KGS

"Amount Chargeable (in words)
INR Seven Lakh Thirty Thousand Nine Hundred Sixty
Only

| Remarks:
BILL NO-AMRPL/23-24/1938 DATED-18-3-24 EMPTY
BAGS WEIGHT LESS-21KG

Company's PAN - AABCV2866K | for AADISHAKTI METAL RECYCLINS

Declaration

We declare that this invoice shows the actual price of Checked by Verified by Authorised Signatory
the goods described and that all particulars are true and correct. | admin

Date & Time of Pr!ntmg - 18-Mar-24 18: OO

Thie ie a Camniitar Manaratad Inunira

17



( GSTIN:09CKVPS0838P2ZX

FARMER ENTERPRISES

PARGANA AND TEHSIL KHATAULI, KHASRA NO.?GS,VILL. BEGRAJPUR
BEGRAJPUR INDUSTRIAL AREA,MUZAFFARNAGAR (UP) 251203

PHONE: 8171778184

TAX INVOICE

ORIGINAL FOR RECIPIENT

PAN :CKVPS0838P

INVOICE NO.: 0001
04/04/2024

INV. DATE

G.G ENTERPRISES
NINAN NATHUWAS ROAD VPO
PALUWAS BHIWANI HARYANA

STATE
CODE

G.G ENTERPRISES
NINAN NATHUWAS ROAD VPO
PALUWAS BHIWANI HARYANA

HARYANA HARYANA
STATE : - STATE : -
1 PAN : ANFG4424B1 PAN ANFG4424B1
GSTIN : O6AANFG4424B1ZR GSTIN :06AANFG4424B1ZR
DESCRIPTION OF GOODS HSN QrY. UNIT RATE AMOUNT ¥
1. OLD PLASTIC SCARP 3915 9415 | KGS 34.00 320110.00
TOTAL QTY.-> 9415.000
\ g BANK DETAILS AMOUNT 320110.00
Union BANK OF INDIA GHASI PURA M Z F DISCOQUNT 0.00
A/C NO. 188811010000046 FREIGHT 0.00
IFSC UBINO818887 = |emeeee e e
TAXABLE VALUE 320110.00
TRANSPORT ALL INDIA TRANSPORT IGST @ 18.00 % 57620.00
VEHICLE NO. :UP12AT9228
TCS @ 0.000 % 0.00
GR NO.& DATE:1383 emeememm—ee——-
REVERSE CHARGE : YES/NO G. TOTAL 377730.00

<

THREE LAC SEVENTY SEVEN THOUSAND SEVEN HUNDRED THIRTY ONLY.

TERMS & CONDITIONS:

1. Subject to Muzaffarnagar jurisdictions only.
2, E. & O.E,

Certified that the particulars given above are correct & true

FOR, FARMERENIBRIRISES

M- Brodoln
‘ %gUTH.SfEHE@gﬁY




—_
- 19
: Original | Duplicate |Office Copy
GST No. 09BCMPD0336B1Z4 TAX INVOICE
: White Yellow Green
Plot No. B-71, UPSIDC Industrial Area, Phase-Il, Masuri Gulaothi Road,
” Masuri Tehsil Dhaulana, Hapur
S. No. 01 _ .
E-Way Bill No.Y$14.3268 8482 | Date:)8.1.202.4....
Billed To, _ :
Ws.........G .. Ertenprises. , Ninon. Nethauwod. Peod, Minon NEO. ...
........... Paluuwscts, Bhitwosn., Haryomm , J2TQDN st
GSTIN No. QBAANF 9429 BLZR. ... Tel. oo State : UTTAR PRADESH state Code : 09
S.Ne Description of Goods HSN CODE | Quantity Rate Amount
-t
Woskte Plas} o 395 8930/" 36 3,1,880
Kers
LHR ug 6]
.,
Rs. (in words) Thﬂmﬂahhm*y‘éd‘mﬂ ..................... FREIGHT
Fhewsand.. . nandy .Qa&h?au;pmg, TOTAL 3,1%,880
..... B e
..................................................................................................... SGST @-crvrrsnn
Alc No.  : 088805500524 18T @...&...... | 5%,2184p
Reverse Charge : Yes/No Bank : ICICI BANK ROM
GST Payable on Reverse Charge : Branch  :Chiranjeev Vihar,
Shastri Nagar, Ghaziabad| INVOICE TOTAL )
IFSC Code : ICIC0000888 375,098
1. nterést will be charged @ 18 % per annum Extra, if bill is not paid on presentation. For BALAJEE ENTERPRISES
2. Our responsibility ceases as soon as goods leave our permises.
3. All disputes are Subject to Hapur Jurisdiction.
4. Goods supplied to order will not be taken back. Authorised Signatory




Ouﬁlﬂi / Duplicate / Triplicate / Extra copy

GST INVOICE

Pondy Oxides and Chemicals Limited

Smelter Division

] i 4 v F
TR Y A

G-17 to 19 & G 30 to 32, SIPCOT Industrial Park, Mambakkam Village,Pondur Post,
Sriperumbudur, Kancheepuram District - 602 105, Tamilnadu, India, info@pocl.com

(Under Section 31 of GST Act, 2017 and Rule 46 of GST Rules, 2017)

Amended Date

33AAACP5102D3Z5 Transportation Mode
AAACP5102D Veh. No
Invoice No D/S1/24-25/0042 Place of Supply
Invoice Date 23-Apr-24 Despatch Through
PO No & Date By Mail / 23-Apr-24 LR No & Date

L/C No & Date

By Road

HR38 7 3464

HARYANA

Arranged by Party
/

Details of Receiver (Billed To)

Details of Consignee (Shipped To)

G.G Enterprises

Ninan Nathuwas Road,
VPO Paluwas, Bhiwani,

G.G ENTERPRISES

Ninan Nathuwas Road, VPO Paluwas, Bhiwani, Haryana -

Certified that the Particulars given above are true and correct

127021
Bhiwani 127021 HARYANA Bhiwani 127021 HARYANA
EAN AANFG4424B PAN :
State Code : 6 State Code 6
GSTIN 06AANFG4424B1ZR GSTIN 06AANFG4424B1ZR
St Description of Goods HSN Code Quantity| UOM Rate Taxable Value
No INR INR
Plastic Scrap - ABS Big Box 39159010 7500.000| KGS 54.00 4,05,000.00
Total 7500.000 4,05,000.00
Other Remarks CGST @ 0.00 % 0.00
SGST @ 0.00 % 0.00
IGST @ 18.00% by 72,900.00
Inveirz Jaiue - Rupees in words tax Totai 72,900.00
Four Lakh Eighty Two Thousand Six Hundred Seventy Nine Only Sub Total 4,77,900.00
TCS @ 1.000% 4,779.00
Tax is Payable on Reverse Charge: (Yes/No) Round off 0.00
Amount of Tax Subject to Reverse Charge - NA Invoice Total 4,82,679.00

Invoice Reference Number :

" Kindly verify your GSTIN is correct or not, if any change inform us
within 24 hours"

1f90e4a98bbced 77875 70F26d21 b7b79ea7032a5e479b870e369b1bbofc 712k

- ~
- A A
=S AND -

T & Conditi
1. Interest @18% per annum will charged on all bills if not paid by the due

date.
2. Goods once sold cannot be taken back or exchanged for any reason.

3. Goods are carefully checked and packed and are consigned at your risk, we
are not responsible for any loss damage or piliferage in transit.

4, Subject to Chennai Jurisdiction only.

5. No rate difference will be accepted once goods delivered.

/ e —

/~Fof Pondy.Oxides and Chemicals Limited

/ C;«",

]

T

Authorised Signatory




B

s R

A

PR A=

Original | Duplicate |Office Cop;!?

GST Mo. 09BCMPD0336B1Z4 TAX INVOICE _
White Yellow Green
Plot No. B-71, UPSIDC Industrial Area, Phase-l, Masuri Gulaothi Road,
Masuri Tehsil Dhaulana, Hapur
S. No. 02 ' ' f
E-Way Bill No.16.14.3290394Y| Date:.3..0.5.2Q.21..
Billed To, __ ‘
M/shozfn.tan.pﬂmea,!\/mmﬂmg&Po-aci,Mo.h,VPC),PaﬁwM
............ mamu,ﬂonmlil?'o.)l
GSTIN NoDOAANFRYY 24 RLZ R ... 8 TN State : UTTAR PRADESH state Code : 99,
S.No. Description of Goods HSN CODE | Quantity| Rate Amount
71 Woaste PRos}iC 3915 9554 36/- |3,44,%00
Ktg
[HR 61 E 3975
Rs. (in words) . Feuwn.fokh aox. Hhousond. 284.0h..... | FREGHT
WdMyx ..... SALQA L. TOTAL 344,700
. AR cost @
..................................................................................................... SGST @..rth
Alc No.  : 088805500524 IGST @ T te 631,044
Reverse Charge : Yes/No gank " :gﬂ?l I?]ANKViha R.Off
GST Payable on Reverse Charge : e Shantri“v h \
Nagar, Ghaziabad.
IFSC Code ; |cu:'gmg§mr INVOICE TOTAL Y 0§ 146
TERMS & CONDITIONS : Certiied that the partculars given abiove are frue o correct
1. Interest will be charged @ 18 % per annum Extra, if bill is not paid on presentation. For BALAJEE,ENg::{ES
2. Our responsibility ceases as soon as goods leave our permises. —‘ﬁ
3. All disputes are Subject to Hapur Jurisdiction. S A\O
4. Goods supplied to order will not be taken back. Authorised Signatory



RIYA TRADING COMPANY
564 BHAWANI NAGAR OPP
SARKARI BORING INDORE
GSTIN NO.23DVIPS6403R1ZX

Buyer

G G ENTERPRISES

NINAN NATHUWAS ROAD,

VPO PALUWAS, Bhiwani, Haryana
GSTIN NO.0BAANFG4424B1ZR

Description of Goods

PLASTIC SCRAP 3915

Amount Chargeable (in words)

INVOICE

Invoice No.

BILL NO. 24
Delivery Note
Supplier's Ref.
Buyer's Order No.
Despatch Document No.
Despatched through

HR61 D 3781
Terms of Delivery

Quantity

12,422 KGS

IGST 18%
ROUND OFF

Total 12,422 KGS

Rs. Three Lakh Eighty One Thousand One Hundred

Seven Only

Buyer's Local Sales Tax No. : 06AANFG4424B1ZR

Declaration

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and

correct.

This is a Computer Generated Invoice

Dated

20-May-2024
Mode/Terms of Payment
'Other Reference(s)
Dated

Dated

Destination

Rate  per Amount

26.00 KGS  3,22,972.00

18 % 58,134.96
0.04

3,81,107.00

E&OE

for RIYA TRADING COMPANY

Authorised Signatory



23

Original / Duplicate / Triplicate / Extra copy

GST INVOICE

Pondy Oxides and Chemicals Limited

Smelter Division

G-17 to 19 & G 30 to 32, SIPCOT Industrial Park, Mambakkam Village,Pondur Post,
Sriperumbudur, Kancheepuram District - 602 105, Tamilnadu, India, info@pocl.com

(Under Section 31 of GST Act, 2017 and Rule 46 of GST Rules, 2017)

POCL

Amended Date

33AAACP5102D325 Transportation Mode By Road
AAACP5102D Veh. No HR38 Z 8118
Invoice No D/S1/24-25/0082 Place of Supply HARYANA
Invoice Date 23-May-24 Despatch Through Arranged by Party
PO No & Date By Mail / 23-May-24 LR No & Date /

L/C No & Date

Details of Receiver (Billed To)

Details of Consignee (Shipped To)

G.G Enterprises

Ninan Nathuwas Road,
VPO Paluwas, Bhiwani,

G.G ENTERPRISES

Ninan Nathuwas Road, VPO Paluwas, Bhiwani, Haryana -

Certified that the Particulars given above are true and correct

127021
Bhiwani 127021 HARYANA Bhiwani 127021 HARYANA
PAN : AANFG4424B PAN 2
State Code . 6 State Code A
GSTIN : 06AANFG4424B1ZR GSTIN :  06AANFG4424B1ZR
Sr Description of Goods HSN Code Quantity| UOM Rate Taxable Value
No INR INR
1 Plastic Scrap - ABS Big Box 39159010 7000.000] KGS 55.00 3,85,000.00
Total 7000.000 3,85,000.00
Other Remarks CGST @ 0.00 % 0.00
SGST @ 0.00 % 0.00
IGST @ 18.00% 69,300.00
Invoice Value - Rupees in words Tax Total 69,300.00
Four Lakh Fifty Eight Thousand Eight Hundred Forty Three Only Sub Total 4,54,300.00
TCS @ 1.000% 4,543.00
Tax is Payable on Reverse Charge: (Yes/No) Round off 0.00
Amount of Tax Subject to Reverse Charge - NA Invoice Total 4,58,843.00

Invoice Reference Number :

" Kindly verify your GSTIN is correct or not, if any change inform us
within 24 hours."

41485b57d0a78c3814d1febd15762aee8f370b72f1e1174b11316fc431409114

. -
1. Interest @18% per annum will charged on all bills if not paid by the due
date.

2. Goods once sold cannot be taken back or exchanged for any reason

3. Goods are carefully checked and packed and are consigned at your risk, we
are not responsible for any loss damage or piliferage in transit.

4. Subject to Chennai Jurisdiction only.

5. No rate difference will be accepted once goods delivered.

For Pondy Oxides and Chemicals Limited

Name : Premji George [5J
Ry <
Designation : General Managey O
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i TAX INVOICE (Original)
RIYA TRADING COMPANY IRYRICE IR, Datad
564, BHAWANI NAGAR, OPP SARKARI BILL NO. 36 5-Jun-2024
BORING, INDORE, Indore, Madhya Pradesh, 452015 Delivery Note Mode/Terms of Payment
GSTIN NO:-23DVIPS6403R1ZX
Supplier's Ref. Other Reference(s)
Buyer Buyer's Order No. Dated
G.G. ENTERPRISES
NINAN NATHUWAS ROAD Despatch Document No. Dated
VPO PALUWAS, Bhiwani _
Haryana Despatched through Destination
Gstin No.0BAANFG4424B1ZR HR63C7738
Terms of Delivery
Description of Goods Quantity Rate per Amount
PLASTIC SCRAP 3915 17,755 KGS 28.00 KGS 4,97,140.00
IGST 18% 18 % 89,485.20
Less: ROUND OFF (-)0.20
Total 17,755 KGS 5,86,625.00
Amount Chargeable (in words) E. &O.E
Rs. Five Lakh Eighty Six Thousand Six Hundred Twenty
Five Only
Local Sales Tax No. . 23789187660
Buyer's Local Sales Tax No. : 06AANFG4424B1ZR
Declaration

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and correct.

This is a Computer Generated Invoice




D)
—' Original | Duplicate [Office C&5Y/
GST No. 09BCMPD0336B124 TAX INVOICE :
White Yellow Green
Plot No. B-71, UPSIDC Industrial Area, Phase-I, Masuri Gulaothi Road,
Masuri Tehsil Dhaulana, Hapur
S. No. 0 8 ' . '
E-Way Bill No. $414.514239/H Date :)5. Jiane. 2024
Billed To, . ) .
Mls@&W\PAM,Nman ..... Naﬁux.muapﬁadfl\hrm,vfﬂ ..........................
......... FMM,BMMW,HMWL,H?DH ‘
GSTINNo. D6AANFHHY2H B1ZR .. L S IO State : UTTAR PRADESH State Code : 99
S No. Description of Goods HSN CODE | Quantity| Rate Amount
: 2915 [|wiag/f 3#/- |3#+215
Waste Plaskic | K /
%
[LHR 41 D 921%]
Rs. (in words) FBMMM%AMMC] FREIGHT
WMWdWW ..... TOTAL 3#+215
..... a-n.«q? CGST @..coorvrrrre
..................................................................................................... e ——
Alc No.  : 088805500524 65T @.....5...... % 6F LG 2.7
Reverse Charge : Yes/No Bank + ICICI BANK ROM
GST Payable on Reverse Charge : Branch gtt‘\i:::'i‘;:g‘f:u(;h —— 0-+
IFSC Code : ICIC0000888 RIVOICE TOTAL 445113/

TERMS & CONDITIONS :

3. All disputes are Subject to Hapur Jurisdiction.
4. Goods supplied to order will not be taken back.

1. Interest will be charged @ 18 % per annum Extra, if bill is not paid on presentation.
2. Our responsibility ceases as soon as goods leave our permises.

Certified that the particulars given above are true or gorrect
For BALAJEE ENTERP]

SES
g

Authorised Signatory
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Tax Invoice (TRIPLICATE FOR SUPPLIER) e-Invoice

IRN * 3bSeb74ee27e1d533745a5e1aa67c574df13bb2ateff4-
46830870088a4e9d421

Ack No. © 132417009899289

Ack Date : 2-Jan-24

|

ETG. ENERPRISES Invoice No.  e-Way Bill No.[ Dated
NINAN NATHUWAS ROAD, NINAN 379 371708841869|2-Jan-24
|NATHUWAS ROAD. VPO PALUWAS Delivery Note Mode/Terms of Payment
Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR Reference No. & Date. Other References
State Name : Haryana, Code : 06
;E-J\/Igil_:pggp@gge‘_p_nter rises.co.in Buyer's Order No. ’Dated
;Con&gnee (Ship to) |
MITTAL POLYFIL ‘ :
D h Doc No. Del Note Dat
PLOT NO 30-33, INDUSTRIAL AREA ispateh Doc No =HVERY ate-Late
| BHIWANI ‘ -
|GSTIN/UIN - 06AABFM1792N1Z7 Dispatched through Destination
iState Name . Haryana, Code : 06 TEMPO BHIWANI
Suyer (Bill to) Bill of Lading/LR-RR No. Motor Vehicle No.
MITTAL POLYFIL HR55AG8755
‘ PLOT NO 30-33, INDUSTRIAL AREA Terms of Delivery
BHIWANI MSME REGISTERED
GSTIN/UIN - 0BAABFM1792N1Z27
State Name . Haryana, Code : 06
SI| Description of Goods HSN/SAC‘ Quantity [ Rate | per Amount |
No| ] - == ]
" 1 | Plastic Scrap 391590  (2,360.000 KG 58.00| KG| 1,36,880.00
| |
SGST | 12,319.20
‘ ‘ CGST | 12,319.20
L 7CS 1,615.18
L I - - Round off | 0.42]
| Total 2360000 KG| | [%1,63,134.00
{?\moum Chargeable (in words) E & O..‘::’
INR One Lakh Sixty Three Thousand One Hundred Thirty Four Only
HSN/SAC Taxable _ Cast | SGST/UTGST Total
T - ) Value Rate | Amount | Rate = Amount | Tax Amount
|391590 1,36,880.00 9% ! 12,319.20 9% 12,319.20| 24,638.40
| Total 1,36,880.00| 12,319.20 12,319.20 24,638.40

}_.

I Tax Amount (in words) - INR Twenty Four Thousand Six Hundred Thirty Eight and Forty paise Only
| Company's Bank Details

Bank Name - ICICI Bank
Remarks: Alc No. . 072905500704
68 BAGS Branch & IFS Code: Bhiwani & ICIC0000729

goods described and that all particulars are true and WA
e _ Authorisedg§)

Declarati Ne
V\fg Z[:Tcllg_;e that this invoice shows the actual price of the FOF dots éﬁ}gﬁﬂlﬁs

r
This is a Computer Generated Invoice



Tax Invoice (TRIPLICATE FOR SUPPLIER) e-Invoice
N
IRN . dfa8a517f0a920db637dd7dfe3220728a12afbb6ef7c25-
dd13d4e348c5e03438
Ack No. : 132417058834536
Ack Date : 7-Jan-24
G.G. ENTERPRISES Invoice No.  e-Way Bl No.| Dated =
NINAN NATHUWAS ROAD, NINAN 390 351711259079 | 7-Jan-24
NATHUWAS ROAD, VPO PALUWAS Delivery Note Mode/Terms of Payment

Bhiwani, Haryana, 127021

| GSTIN/UIN: 06AANFG4424B1ZR
| State Name : Haryana, Code : 06
E-Mail : ppcp@ggenterprises.co.in

Reference No. & Date.

Other References

Consignee (Ship to)
HARE KRISHNA OVERSEAS

PLOT NO. 97, Sector-9, Phase-lll
INDUSTRIAL MODEL TOWNSHIP

Buyer's Order No.

Dated

Dispatch Doc No.

Delivery Note Date

BAWAL. Rewari Dispatched through Destination
GSTIN/UIN - O6BFEPS0478G27B TRUCK BAWAL
— State Name . Haryana, Code : 06 Bill of Lading/LR-RR No. Motor Vehicle No.

Buyer (Bill to) HR61E4981

HARE KRISHNA OVERSEAS Terms of Delivery

PLOT NO. 97, Sector-9, Phase-Ill MSME REGISTERED

INDUSTRIAL MODEL TOWNSHIP

BAWAL, Rewari

GSTIN/UIN . 06BFEPS0478G2ZB

State Name . Haryana, Code : 06

SI} Description of Goods HSN/SAC | Quantity Rate per Amount

No.f . ]

1 [Plastic Scrap 391590  |9,955.000 KG 70.75| KG| 7,04,316.25

|

[ SGST 63,388.46
CGST 63,388.46

continued to page number 2

This is a Computer Generated Invoice

For G.G. Enterprnises

Nan n%

Partner
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Tax Invoice(Page 2 (TRIPLICATE FOR

'G.G. ENTERPRISES Invoice No. e-Way Bill No. Dated
‘ NINAN NATHUWAS ROAD, NINAN 390 351711259079 | 7-Jan-24
NATHUWAS ROAD, VPO PALUWAS Delivery Note Mode/Terms of Payment
Bhiwani, Haryana, 127021 ]
GSTIN/UIN: 06AANFG4424B1ZR Reference No. & Date. Other References
| State Name : Haryana, Code : 06
E-Mail : ppcp@ggenterprises.co.m Buyer's Order No. Dated —
Consignee (Ship to)
HARE KRISHNA OVERSEAS - T~ Nale Date |
D tch Doc No. Del Note Dat
PLOT NO. 97, Sector-9, Phase-lll RIS 0 RBRERs B
INDUSTRIAL MODEL TOWNSHIP . e
BAWAL. Rewari Dispatched through Destination
GSTIN/UIN - D6BFEPS0478G2ZB TRUCK BAWAL
State Name . Haryana, Code : 06 Bill of Lading/LR-RR No. Motor Vehicle No.
Buyer (Bill to) HR61E4981
HARE KRISHNA OVERSEAS Terms of Delivery
PLOT NO. 97, Sector-9, Phase-lll MSME REGISTERED
INDUSTRIAL MODEL TOWNSHIP
BAWAL, Rewari
GSTIN/UIN - D6BFEPS0478G2ZB
State Name : Haryana, Code : 06
Sl Description of Goods HSN/SAC | Quantity Rate per Amount
No.
‘ Less Round Off (-)0.17
.
T Total 9,955.000 KG ¥ 8,31,093.00
Amount Chargeable (in words) E. & OE
INR Eight Lakh Thirty One Thousand Ninety Three Only
‘ HSN/SAC Taxable CGST [ SGST/UTGST Total
I Value | Rate Amount Rate Amount | Tax Amount
391590 o i 17.04316.25| 9% 63,388.46| 9% 163,388.46| 1,26,776.92
: Total| 7,04,316.25 63,388.46 63,388.46 1,26,776.92
Tax Amount (inwords) © INR One Lakh Twenty Six Thousand Seven Hundred Seventy Six and Ninety
Two paise Only
Company's Bank Details
Bank Name . ICICI Bank
A/c No. : 072905500704
Branch & IFS Code: Bhiwani & ICIC0000729
Declaration for G.G. ENTERPR\lSES
e declare that this invoice shows the actual price of the i
goods described and that all particulars are true and For G'A@'Eﬂﬁr%es

Lcorrect. uthorised Signatory

This is a Computer Generated Invoice

Partner



Tax Invoice (TRIPLICATE FOR SUPPLIER)
IRN : bB7d877fd33227e71334b3b35930070bd95f6c831a48d~
5779¢c21ad7b9d77a95b
Ack No. : 132417346642191
Ack Date @ 7-Feb-24

e-Invoice 2 9
o o, T T eE T
.Jh_ Tlioiag P i

G.G. ENTERPRISES

NINAN NATHUWAS ROAD, NINAN
NATHUWAS ROAD, VPO PALUWAS
Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR
State Name : Haryana, Code : 06
E-Mail : ppcp@ggenterprises.co.in

Consignee (Ship to)

HARE KRISHNA OVERSEAS
PLOT NO. 97, Sector-9, Phase-lll
INDUSTRIAL MODEL TOWNSHIP

e-Way Bill No. | Dated

Invoice No.
409 7-Feb-24
Delivery Note Mode/Terms of Payment

Reference No. & Date.

Other References

Buyer's Order No.

Dated

Dispatch Doc No.

Delivery Note Date

BAWAL. Rewari Dispatched through Destination
{ GSTIN/UIN - 06BFEPS0478G2ZB TRUCK BAWAL
~| State Name . Haryana, Code : 06 Bill of Lading/LR-RR No. Motor Vehicle No.
| Buyer (Bill to) HR61E0043
'HARE KRISHNA OVERSEAS Terms of Delivery
PLOT NO. 97, Sector-9, Phase-lll MSME REGISTERED
INDUSTRIAL MODEL TOWNSHIP
BAWAL, Rewari
GSTIN/UIN - 06BFEPS0478G27B
| State Name . Haryana, Code : 06
[SI Description of Goods HSN/SAC | Quantity Rate | per Amount
No
1 |Plastic Scrap 391590  |10,220.000 KG 72.00| KG| 7,35,840.00
SGST 66,225.60
CGST 66,225.60

continued to page number 2

This is a Computer Generated Invoice F/OVG - Enterpriges
AN e

Partner



Tax Invoice(Page 2)

(TRIPLICATE FOR SUPPLIER)

30

'G.G. ENTERPRISES Invoice No.e-Way Bill No.| Dated
| NINAN NATHUWAS ROAD, NINAN 409 7-Feb-24
‘ NATHUWAS ROAD, VPO PALUWAS Delivery Note Mode/Terms of Payment
Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR Reference No. & Date. Other References
State Name : Haryana, Code : 06
E-Mail : ppcp@ggenterprises.co.ln Buyer's Order No. Dated
Consignee (Ship to)
|HARE KRISHNA OVERSEAS : :
D tlch Doc No. Del Note Dat
PLOT NO. 97, Sector-9, Phase-lll spaieh Hoe o RVRRRole e
INDUSTRIAL MODEL TOWNSHIP : —
'BAWAL. Rewari Dispatched through Destination
|GSTIN/UIN - 06BFEPS0478G2ZB TRUCK BAWAL
|_Slate Name . Haryana, Code : 06 Bill of Lading/LR-RR No. | Motor Vehicle No.
Fﬁuyer (Bill to) HR61E0043
HARE KRISHNA OVERSEAS Terms of Delivery
PLOT NO. 97, Sector-9, Phase-ll| MSME REGISTERED
INDUSTRIAL MODEL TOWNSHIP
BAWAL, Rewari
IGSTINUIN  : 08BFEPS0478G2ZB
| State Name . Haryana, Code : 06
‘Sli Description of Goods HSN/SAC [ Quantity Rate | per Amount
No.
} ‘ Less . Round Off (-)0.20
‘ {
?ﬁ 10,220,000 KG % 8,68,291.00
‘Amounl Chargeable (in words) E &OE
|INR Eight Lakh Sixty Eight Thousand Two Hundred Ninety One Only
I HSN/SAC Taxable | CGST SGST/UTGST Total
] R | Rate | Amount | Rate [ Amount Tax Amount,
ose1se0. . |7.35840.00] 9%| 66.225.60| 9%| 66,225.60] 1.32451.90
Total| 7,35,840.00 66,225.60 I 66,225.60( 1,32,451.20

}'Tax Amount (inwords) © INR One Lakh Thirty Two Thousand Four Hundred Fifty One and Twenty paise

Only
|

Declaration

correct.

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and

Company's Bank Details

Bank Name . ICICI Bank

A/c No. . 072905500704

Branch & IFS Code: Bhiwani & ICIC0000729

For G.G2EAtNp

‘Author]

4

This is a Computer Generated Invoice



Tax Invoice

(TRIPLICATE FOR SUPPLIER)

e-Invoice

IRN . 7e54f53aed65f30a1c7a544046aa07cedb6fc3daaflebO-
df71adc0f8bba64f23
Ack No. © 132417405752854
Ack Date © 14-Feb-24
'G.G. ENTERPRISES Invoice No.  e-Way Bill No.) Dated
NINAN NATHUWAS ROAD, NINAN 416 391729341258 | 14-Feb-24
NATHUWAS ROAD, VPO PALUWAS Delivery Note Mode/Terms of Payment
Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR Reference No. & Date. Other References
State Name - Haryana, Code : 06
E-Mail : ppcp@ggenterpnses.oo.in Buyer's Order No. Dated
| Consignee (Ship to)
MITTAL POLYFIL - .
tch Doc No. | Not t
PLOT NO 30-33, INDUSTRIAL AREA Dispatch Doc No Bialiver Nate-Date
BHIWANI : L
GSTIN/UIN - 06AABFM1792N1ZZ Dispatched through Destination
State Name : Haryana, Code : 06 TEMPO BHIWANI
ayer (Bill to) Bill of Lading/LR-RR No. Motor Vehicle No.
TMITTAL POLYFIL HR55AG8755
PLOT NQ 30-33, INDUSTRIAL AREA Terms of Delivery
' BHIWANI MSME REGISTERED
GSTIN/UIN : 06AABFM1792N1Z2Z
State Name : Haryana, Code : 06
| Sl Description of Goods HSN/SAC | Quantity Rate per Amount
No. |
1 |Plastic Scrap 391590  |2,390.000 KG 44.00| KG| 1,05,160.00
SGST 9,464.40
CGST 9,464.40
TCS 1,240.88
| Round Off 0.32
Total 2,390,000 KG < 1,25,330.00
Amount Chargeable (in words) E.&O.E
INR One Lakh Twenty Five Thousand Three Hundred Thirty Only
HSN/SAC Taxable CGST SGST/UTGST Total
~1 ) _ Value | Rate | Amount | Rate | Amount Tax Amount
391590 B 105,160.00]  9%| 9,464.40] 9% 9.464.40| 18,928.80)
e Total| 1,05,160.00 9,464.40 9,464.40| 18,928.80
Tax Amount (inwords) : INR Eighteen Thousand Nine Hundred Twenty Eight and Eighty paise Only
Company's Bank Details
Bank Name . ICICI Bank
Remarks: AJc No. . 072905500704
74 BAGS Branch & IFS Code: Bhiwani & ICIC0000729
Declaration for G.G. ENTERPRISES
| We declare that this invoice shows the actual price of the :
goods described and that all particulars are true and FOf GG : ﬁm'{l
correct. Authorised Signator

Partner

This is a Computer Generated Invoice



32\ Tax Invoice (TRIPLICATE FOR SUPPLIER) e-Invoice

IRN - 39dc6ab561ba5accdad36794b8670a2db1d7c0eelddo-
126208a47207d736e701

Ack No. : 132417632231573

Ack Date : 7-Mar-24

G.G. ENTERPRISES Invoice No. e-Way Bill No.| Dated j
NINAN NATHUWAS ROAD, NINAN 433 321741237439 | 7-Mar-24
NATHUWAS ROAD, VPO PALUWAS Delivery Note Mode/Terms of Payment
Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR Reference No. & Date. Other References
State Name : Haryana, Code : 06
E-Mgil . ppcp@ggenterprises.co.in Buyer's Order No. Dated
Consignee (Ship to)
POLY BLEND SOLUTIONS : :
tch D ; Del N Dat
D-283, Sector 5, SECTOR 5 Dispatch Doc No elivery Note Date
Pocket D, Bawana Industrial Area : ——=
NeW De|h| NDrth WeSt Delhl Dlspatched thfough Destination
GSTIN/UIN : 07ABEFP2221R1ZZ TRUCK DELHI
tate Name . Delhi, Code : 07 Bill of Lading/LR-RR No. | Motor Vehicle No.
Buyer (Bill to) HR61D4824
POLY BLEND SOLUTIONS Terms of Delivery
D-283, Sector 5, SECTOR 5 MSME REGISTERED
Pocket D, Bawana Industrial Area
New Delhi, North West Delhi,
GSTIN/UIN . 07ABEFP2221R1ZZ
State Name : Delhi, Code : 07
Sl Description of Goods HSN/SAC | Quantity Rate per Amount
No.
1 | Plastic Scrap 391590  |6,610.000 KG 42.00| KG| 2,77,620.00
IGST 49,971.60
Round Off 0.40
Total 6,610,000 KG % 3,27,592.00
Amount Chargeable (in words) E & OE
INR Three Lakh Twenty Seven Thousand Five Hundred Ninety Two Only
HSN/SAC Taxable IGST Total
S ) Value Rate | Amount |Tax Amount
39150 , _ 277,620.00| 18% | 49,971.60| 49,971.60
Total| 2,77,620.00 49,971.60| 49,971.60

Tax Amount (in words) - INR Forty Nine Thousand Nine Hundred Seventy One and Sixty paise Only
Company's Bank Details

Bank Name . ICICI Bank
A/c No. : 072905500704
Branch & IFS Code: Bhiwani & ICIC0000729
Declaration for G.G. ENTERPRISES
We declare that this invoice shows the actual price of the ¢
| goods described and that all particulars are true and For GG %%.\/’ ‘fSA:’_
| correct. ‘Autforis ggh‘a‘t Ty

This is a Computer Generated Invoice

Partner



Tax Invoice

(TRIPLICATE FOR SUPPLIER)

e-Invoice

IRN © 67dbeal1262e700999b9811cfdb1a621107ed996ff90b0-
16494ce604a44c8395b
Ack No. : 132417633003782
Ack Date : 7-Mar-24
G.G. ENTERPRISES Invoice No. B-Way' B|" No Dated
NINAN NATHUWAS ROAD, NINAN 434 371741280160| 7-Mar-24

NATHUWAS ROAD, VPO PALUWAS
Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR
State Name : Haryana, Code : 06
E-Mail : ppcp@ggenterprises.co.in

Delivery Note

Mode/Terms of Payment

Reference No. & Date.

Other References

Consignee (Ship to)
SV RENEWABLE SOLUTIONS PRIVATE LIMITED

Ground Floor, C-628, Road Number 55
Vardhman Plaza, DSIDC Industrial Area Narela

Buyer's Order No.

Dated

Dispatch Doc No.

Delivery Note Date

SV RENEWABLE SOLUTIONS PRIVATE LIMITED
| Ground Floor, C-628, Road Number 55

Vardhman Plaza, DSIDC Industrial Area Narela
New Delhi,

New Delhi Dispatched through Destination
GSTIN/UIN : 07ABICS2396B1ZB TRUCK DELHI

late Name - Delhi, Code : 07 Bill of Lading/LR-RR No. Motor Vehicle No.
Buyer (Bill to) HR61D9039

Terms of Delivery
MSME REGISTERED

Declaration

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and
correct.

GSTIN/UIN : 07ABICS2396B1ZB
State Name . Delhi, Code : 07
SI] Description of Goods HSN/SAC [ Quantity Rate | per Amount
No.
1 | Plastic Scrap 391590 | 10,045.000 KG 50.00| KG| 5,02,250.00
: IGST 90,405.00
Total 10,045,000 KG ¥ 5,92,655.00
Amount Chargeable (in words) E. & OE
INR Five Lakh Ninety Two Thousand Six Hundred Fifty Five Only
HSN/SAC Taxable IGST Total
= A Value Rate | Amount |Tax Amount
391590 - 502.250.00| 18%| 90,405.00 90,405.00
Total| 5,02,250.00 90,405.00| 90,405.00
Tax Amount (inwords) © INR Ninety Thousand Four Hundred Five Only
Company's Bank Details
Bank Name . ICICI Bank
Alc No. : 072905500704

Branch & IFS Code: Bhiwani & ICIC0000729

For G.G. ENBMHEA

for G.G. ENTERPRISES

]

Authorised Signatory

This is a Computer

Generated Invoice

Partner

33
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Tax Invoice

(TRIPLICATE FOR SUPPLIER)

e-Invoice

-
IRN . 2ca2fc2cc93931e895d409e77fd17f61068e523b189278-
d3492f1ead65483282
Ack No. . 132417911674774
Ack Date : 5-Apr-24
'G.G. ENTERPRISES Invoice No.  e-Way Bill No.| Dated
NINAN NATHUWAS ROAD, NINAN GGE/24-25/2 371756245266 | 5-Apr-24

NATHUWAS ROAD, VPO PALUWAS
Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR
State Name : Haryana, Code : 06
E-Mail : ppcp@ggenterprises.co.in

Consignee (Ship to)

MITTAL POLYFIL

|PLOT NO 30-33, INDUSTRIAL AREA
| BHIWANI

Delivery Note

Mode/Terms of Payment

Reference No. & Date.

Other References

Buyer's Order No.

Dated

Dispatch Doc No.

Delivery Note Date

GSTIN/UIN - 0BAABFM1792N1ZZ Dispatched Ihrough Destination

State Name . Haryana, Code : 06 TRUCK BHIWANI

Buyer (Bill to) Bill of Lading/LR-RR No. | Motor Vehicle No.

'MITTAL POLYFIL UP12AT9228

PLOT NO 30-33, INDUSTRIAL AREA Terms of Delivery

BHIWANI MSME REGISTERED

GSTIN/UIN : 06AABFM1792N1ZZ

State Name : Haryana, Code : 06

[ SI Description of Goods HSN/SAC | Quantity Rate | per Amount

| No.

1 | Plastic Scrap 391590 | 9,415,000 KG 44.00| KG| 4,14,260.00
j SGST 37,283.40
‘ CGST 37,283.40
1 Round Off 0.20

i Total 9,415,000 KG < 4,88,827.00

' Amount Chargeable (in words) E. &0E

‘iINR Four Lakh Eighty Eight Thousand Eight Hundred Twenty Seven Only

HSN/SAC Taxable CGST SGST/UTGST Total

L - Value Rate | Amount | Rate | Amount |Tax Amount

1391590 414260.00] 9%| 37,283.40| 9%| 37,283.40| 74,566.80

' Total| 4,14,260.00 37,283.40 37,283.40| 74,566.80

|
[
[

i Alc No. : 072905500704

i Branch & IFS Code: Bhiwani & ICIC0000729

| Declaration G W

| We declare that this invoice shows the actual price of the For GE Eﬁ §é°5
| goods described and that all particulars are true and ﬂq Wi

| correct, Authorisvm

Company's Bank Details
Bank Name

Tax Amount (in words) : INR Seventy Four Thousand Five Hundred Sixty Six and Eighty paise Only

. ICICI Bank

This is a Computer Generated Invoice



o Tax Invoice  (TRIPLICATE FOR SUPPLIER) e-Invoice
IRN : a61018397bd7f96{df77b3d3f4dcd7881b82ff76667h4e1- ek
f37efb5bd0dcb272 P
Ack No. : 132417979743302 24!
Ack Date : 12-Apr-24 Y
G.4, ENTERPR!SES Invoice No. E'Way BL" NO Dated
NINAN NATHUWAS ROAD, NINAN GGE/24-25/7 361759923986 | 12-Apr-24

NATHUWAS ROAD, VPO PALUWAS
| Bhiwani, Haryana, 127021
|GSTIN/UIN: 06AANFG4424B1ZR

| State Name : Haryana, Code : 06
E-Mail : ppcp@ggenterprises.co.in

Delivery Note

Mode/Terms of Payment

Reference No. & Date.

Other References

Consignee (Ship to)
ANKIT POLYWEAVE INDUSTRY UNIT NO 1

Buyer's Order No.

Dated

i h Doc No. Deli
PLOT NO. 40, SECTOR-26, INDUSTRIAL Vispateh boc e S W e
AREA, BHIWANI . —
".GSTIN/UIN . 06AARPR7780D1Z6 Dispatched through Destination
<~/ State Name . Haryana, Code : 06 TEMPO BHIWANI
Buyer (Bill to) Bill of Lading/LR-RR No.  |Motor Vehicle No.
ANKIT POLYWEAVE INDUSTRY UNIT NO 1 HR55AG8755
PLOT NO. 40, SECTOR-26, INDUSTRIAL Terms of Delivery
AREA, BHIWANI MSME REGISTERED
GSTIN/UIN - 06AARPR7780D1Z6
State Name . Haryana, Code : 06
Sl Description of Goods HSN/SAC | Quantity Rate | per Amount
| No. | N
|1 |Plastic Scrap 391500 |1870000KG|  38.00| KG|  71,060.00
SGST 6,395.40
CGST 6,395.40
Round Off 0.20
|
| Total 1870.000 KG 7 83,851.00
\ Amount Chargeable (in words) E. &OE
="/ INR Eighty Three Thousand Eight Hundred Fifty One Only
HSN/SAC Taxable CGST SGST/UTGST Total
\ B ~ Value Rate | Amount | Rate | Amount |Tax Amount
1391590 o 71,060.00] 9%| 6,395.40| 9%| 6,395.40| 12,790.80
Total| 71,060.00 6,395.40 6,395.40| 12,790.80

| Tax Amount (inwords) © INR Twelve Thousand Seven Hundred Ninety and Eighty paise Only
Company's Bank Details
. ICICI Bank

: 072905500704
Branch & IFS Code: Bhiwani & ICIC0000729

| Remarks:
55 BAGS

Bank Name
A/c No.

Declaration

| We declare that this invoice shows the actual price of the
%goods described and that all particulars are true and
correct.

for G.G. ENTERPRISES

ForG_/(\;”g‘

nuthorised SRbAS

This is a Computer Generated Invoice

o
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Tax Invoice

(TRIPLICATE FOR SUPPLIER)

e-lnvoice

| Declaration

goods described and that all particulars are true and
correct.

IRN - 8485669ccdc9356a22d9a671d3de7275664d29458245-
4a0586811b61bb3089%ed
Ack No. @ 132418123178629
Ack Date : 27-Apr-24
| G.G. ENTERPR'SES Invoice No. e-Way Bill No. Dated
NINAN NATHUWAS ROAD, NINAN GGE/24-25/15 381767629519 27-Apr-24
NATHUWAS ROAD, VPO PALUWAS Delivery Note Mode/Terms of Payment
| Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR Reference No. & Date. Other References
State Name : Haryana, Code : 06
| E-Mail : ppcp@ggentefprises.co.ln Buyer's Order No. Dated
| Consignee (Ship to)
MAHADEV ENTERPRISES : -
Dispat No. Del Note Dat
LINE PAR, CHHOTU RAN NAGAR ispatch Doc No RIHRLY S RS
PREMISES SITUATED, CHHOTU RAN NAGAR : Sy e
India Post Payments Bank, Bahadurgarh, Dispatched throug estination
ASTIN/UIN : 06DOFPS9011M1ZI TRUCK BAHADURGARH
__State Name : Haryana, Code : 06 Bill of Lading/LR-RR No. Motor Vehicle No.
Buyer (Bill to) HR38Z3464
|MAHADEV ENTERPRISES Terms of Delivery
LINE PAR, CHHOTU RAN NAGAR MSME REGISTERED
PREMISES SITUATED, CHHOTU RAN NAGAR
India Post Payments Bank, Bahadurgarh,
GSTIN/UIN : 06DOFPS9011M1ZI
State Name . Haryana, Code : 06
Sl Description of Goods HSN/SAC | Quantity Rate per Amount
No.
'1 | Plastic Scrap (ABS Big Box) 391590  |7,500.000 KG 50.00| KG| 3,75,000.00
|
SGST 33,750.00
CGST 33,750.00
Total 7,500.000 KG T 4,42,500.00
| Amount Chargeable (in words) E.&OE
INR Four Lakh Forty Two Thousand Five Hundred Only
HSN/SAC Taxable CGST SGST/UTGST Total
‘ S Value Rate | Amount | Rate | Amount |Tax Amount
391590 , - ~ [3,75,000.00] 9% 33,750.00| 9%| 383,750.00| 67,500.00
[ ) Total| 3,75,000.00 33,750.00 33,750.00| 67,500.00
Tax Amount (inwords) = INR Sixty Seven Thousand Five Hundred Only
Company's Bank Details
Bank Name . ICICI Bank
Alc No. : 072905500704

Branch & IFS Code: Bhiwani & ICIC0000729

We declare that this invoice shows the actual price of the

For G.%Gﬁﬁré??fr'? Y

AN

This is a Computer Generated Invoice

Authoris i L
PARRL




\\\ Tax Invoice (TRIPLICATE FOR SUPPLIER) e-Invoice
IRN . ff1dc68chdc125f6c394bbd2f05ccabdeb25dd8b4ceest-
e68d0d8fe45037abcc
Ack No. : 132418190734931
Ack Date : 3-May-24
; G-G. ENTERPHISES Invoice No. E'Way Bi” NG. Dafed

NINAN NATHUWAS ROAD, NINAN
NATHUWAS ROAD, VPO PALUWAS
Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR
State Name : Haryana, Code : 06

| E-Mail : ppcp@ggenterprises.co.in

GGE/24-25/17 351770929915 | 3-May-24

Delivery Note Mode/Terms of Payment

Reference No. & Date. Other References

Buyer's Order No. Dated

Consignee (Ship to)

ANKIT POLYWEAVE INDUSTRY UNIT NO 1
PLOT NO. 40, SECTOR-26, INDUSTRIAL
AREA, BHIWANI

Dispatch Doc No. Delivery Note Date

'GSTIN/UIN - 06AARPR7780D12Z6 Cispatched through Destination

Gy State Name : Haryana, Code : 06 TEMPO BHIWANI
Buyer (Bill to) Bill of Lading/LR-RR No. | Motor Vehicle No.
ANKIT POLYWEAVE INDUSTRY UNIT NO 1 HR55AG8755

|PLOT NO. 40, SECTOR-26, INDUSTRIAL
[AREA, BHIWANI

Terms of Delivery
MSME REGISTERED

GSTIN/UIN : 06AARPR7780D1Z6

State Name : Haryana, Code : 06

S| Description of Goods HSN/SAC | Quantity Rate | per Amount

Mo )

|1 |Plastic Scrap 391590  |2,510,000 KG 38.00| KG 95,380.00

i i SGST 8,584.20

| ‘ CGST 8,584.20

| |Less: Round Off (-)0.40

|

! Total 2,510,000 KG 11,12,548.00

!"Améﬁnl Chargeable (in words) E &OE
% |INR One Lakh Twelve Thousand Five Hundred Forty Eight Only

' ~ HSN/SAC Taxable CGST SGST/UTGST Total

| - Value | Rate | Amount | Rate | Amount |Tax Amount

‘391 590 B 95,380.00| 9%| 8584.20] 9%| 8,584.20| 17,168.40

| Total| 95,380.00 8,584.20 8,584.20| 17,168.40

| Tax Amount (in words) : INR Seventeen Thousand On
|
|

e Hundred Sixty Eight and Forty paise Only
Company's Bank Detalils

1 Bank Name . ICICI Bank

| Remarks: A/c No. : 072905500704

78 BAGS Branch & IFS Code: Bhiwani & ICIC0000729

Declaration el é&r glﬁ&ilﬁﬁmgs
| We declare that this invoice shows the actual price of the ‘/‘40)\/)1/%"0
| goods described and that all particulars are true and

!E){'rect. Authosed dgasry

This is a Computer

Generated Invoice

37



38

\ Tax Invoice (TRIPLICATE FOR SUPPLIER) e-Invoice
El:‘ '.' - --r E- "I;- E ‘. E
N i" y A
g S "-'I’s-’
4: rmar
e
D'i vk + ) ""’.1' '“"1"5
IRN . b91d16229dd9c5f39c1e64c0f6d039477cd27bbdf476d- m .
462a85c4d4d609581b Eig “1
Ack No. = 132418317867975 ﬁ» "‘% ik
Ack Date - 16-May-24 G k]

,ﬁm

[=]35;

G.G. ENTERPRISES nvoice No. _e-Way Bil No.| Dated

NINAN NATHUWAS ROAD, NINAN GGE/24-25/30  361777747214| 16-May-24

NATHUWAS ROAD, VPO PALUWAS Delivery Note Mode/Terms of Payment
Bhiwani, Haryana, 127021

GSTIN/UIN: 06AANFG4424B1ZR Reference No. & Date. Other References

| State Name : Haryana, Code : 06

E-Mail : ppcp@ggenterprises.co.in Buyer's Order No. Dated

Consignee (Ship to)

|[BHAGWATI POLYFIL ; -

'PLOT NO. 29, SECTOR-26. Dispatch Doc No. Delivery Note Date

| INDUSTRIAL AREA BHIWANI : —

GSTIN/UIN - 06ADSPN4071B1ZL Dlspatched through Destination

State Name . Haryana, Code : 06 TEMPO BHIWANI

4 _Juyer (Bill to) Bill of Lading/LR-RR No. | Motor Vehicle No.

BHAGWATI POLYFIL HR61B7630

PLOT NO. 29, SECTOR-26, Terms of Delivery

[INDUSTRIAL AREA BHIWANI MSME REGISTERED

| GSTIN/UIN : 06ADSPN4071B1ZL

State Name . Haryana, Code : 06

S Description of Goods HSN/SAC | Quantity Rate per Amount

No.

‘1 | Plastic Scrap 391590 2,520,000 KG 42.00| KG| 1,05,840.00
| |

N

. SGST 9,525.60

| CGST 9,525.60
L Less Round Off (-)0.20
- Total 2520.000 KG 7 1,24,891.00
[Amount Chargeable (in words) E. & OE
'INR One Lakh Twenty Four Thousand Eight Hundred Ninety One Only
| HSN/SAC Taxable CGST SGST/UTGST Total

[ = . | Value Rate [ Amount | Rate | Amount |Tax Amount
39150 1,05,840.00] 9% 9.525.60| 9%| 9,525.60| 19,051.20
’ Total| 1,05,840. .00  9,525.60 9,525.60| 19,051.20

Tax Amount (in words) :

2 Remarks:
70 BAGS

Declaration

correct

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and

Company's Bank Details
Bank Name
Alc No.

INR Nineteen Thousand Fifty One and Twenty paise Only

. ICICI Bank
: 072905500704

Branch & IFS Code: Bhiwani & ICIC0000729

for G.G. ENTERPRISES

For G.G ﬁqtg{g?ﬁes

Autherised Signatory |

This is a Computer Generated Invoice



Tax Invoice (TRIPLICATE FOR SUPPLIER) e-Invoice

IRN - a3f3bd0adbc5cd8382fc8f4b57010c28fbd64aci8e77ae-

61c683d00ecd469e7e o,
Ack No.  : 132418418113896 i
Ack Date : 27-May-24 3
.
|G.G. ENTERPRISES Invoice No. —e-Way BillNo.[ Dated 1
ININAN NATHUWAS ROAD, NINAN GGE/24-25/35 381783377113 27-May-24
INATHUWAS ROAD, VPO PALUWAS Delivery Note Mode/Terms of Payment
| Bhiwani, Haryana, 127021
| GSTIN/UIN: 06AANFG4424B1ZR Reference No. & Date. Other References
| State Name : Haryana, Code : 06
'E-Mail : ppcp@ggenterprises.co.in Buyer's Order No, Dated
Consignee (Ship to)
MAHADEYV ENTERPRISES : :
D Doc No. | Note Dat
LINE PAR, CHHOTU RAN NAGAR Ritoh DeoNe ol ey bt Dty
|PREMISES SITUATED, CHHOTU RAN NAGAR , —
India Post Payments Bank, Bahadurgarh, Dispatched through Destination
SSTIN/UIN . 06DOFPS9011M1Z| TRUCK BAHADURGARH
tate Name . Haryana, Code : 06 Bill of Lading/LR-RR No. Motor Vehicle No.
Buyer (Bill to) HR38Z8118
MAHADEV ENTERPRISES Terms of Delivery
LINE PAR, CHHOTU RAN NAGAR MSME REGISTERED
PREMISES SITUATED, CHHOTU RAN NAGAR
India Post Payments Bank, Bahadurgarh,
GSTIN/UIN - 06DOFPS9011M12ZI
@ale Name . Haryana, Code : 06
Sl Description of Goods HSN/SAC | Quantity Rate per Amount
Mol
‘ 1 ‘ Plastic Scrap 391590  |7,000.000 KG 32.00] KG| 2,24,000.00
N
|| SGST 20,160.00
i CGST 20,160.00
- e
] Total 7,000,000 KG ¥ 2,64,320.00
|'13\_mo_unt Chargeable (in words) E.&O.E
'NR Two Lakh Sixty Four Thousand Three Hundred Twenty Only
HSN/SAC Taxable | CGST SGST/UTGST Total
o | Value | Rate | Amount Rate | Amount |Tax Amount |
391590 —___|22400000] 9%| 20,160.00| 9%| 20,160.00| 40,320.00
Total| 2,24,000.00 20,160.00 20,160.00| 40,320.00

| PR
[ Tax Amount (inwords) - INR Forty Thousand Three Hundred Twenty Only
i Company's Bank Details

Bank Name . ICICI Bank
Alc No. 072905500704
i §ICl

| Branch & IFS Code:

| Declaration

| We declare that this invoice shows the actual price of the /qu,

|goods described and that all particulars are true and r!:p r{sr
[l AuthoriSed Signatory

This is a Computer Generated Invoice



4 Tax Invoice (TRIPLICATE FOR SUPPLIER) e-Invoice

IRN - 156c1fa6bc5dcda7d18bc422a51 866cccac0467a8efd7-
11c34ccb3ae224a500f

Ack No. © 132418493862582

Ack Date @ 2-Jun-24

o mvoREE | [meceds EWaING(D
NINAN NATHUWAS ROAD, NINAN (GGE/24-25/39 391787089572 2-Jun-24
NATHUWAS ROAD. VPO PALUWAS Delivery Note Mode/Terms of Payment
Bhiwani, Haryana, 127021
GSTIN/UIN: 06AANFG4424B1ZR ’ﬁei&éﬁm. & Date. | Other References
State Name - Haryana, Code : 06
|E-Mail . ppcp@ggenterprises.co.in _Buyer's Order No. Dated
Consignee (Ship to)
MITTAL POLYFIL i Dispalch Doc No. Delivery Note Date
PLOT NO 30-33, INDUSTRIAL AREA
BHIWANI = Sesihal
GSTIN/UIN . 06AABFM1792N1ZZ Dispatched throug e
late Name - Haryana, Code : 06 | TEMPO BHIWANI
~duyer Billto) ———1Billof Lading/LR-RR No. | Motor Vehicle No.
'MITTAL POLYFIL - ~ |HR61B7630
|PLOT NO 30-33, INDUSTRIAL AREA Terms of Delivery
[ BHIWANI ‘MSME REGISTERED
SSTIN/UIN - DGAABFM1792N1ZZ
| State Name - Haryana, Code : 06 ‘
N |
S Description of Goods J HSN/SAC | Quantity Rate per Amount
1 |Plastic Scrap 1391590 | 2,570,000 KG 42,00 KG| 1,07,940.00
SGST | 9,714.60
CGST 9,714.60
Less Round Off (-)0.20
——Joml [oswowKa| | |%1,27,369.00
'Amouni Chargeavle (inwords) A E.&OE
INR One Lakh Twenty Seven Thousand Three Hundred Sixty Nine Only
I HSN/SAC Taxable | CGST | SGST/UTGST Total
Value Rate | Amount | Rale | Amount |Tax Amount
1391590 1 1.07,940.00 9% 9,714.60 9% 9.714.60( 19,429.20
‘ . - _T_O,‘?L“ 1,07,94000| | 971460 9,714.60| 19,429.20
|4« Amount (nwords)  INR Nineteen Thousand Four Hundred Twenty Nine and Twenty paise Only
Company's Bank Details
_ Bank Name - ICICI Bank
Hcm;m\;: ‘ Ac No. : 072905500704
| 75 BAGS Branch & IFS Code: Bhiwani & ICIC0000729
| Declaration [ for G.G. ENTERPRISES
We aeclare that this invaice shows the actual price of the ForGG.E t@mw
goods described and that all particulars are true and
correct. L Authorised Signatory |

S

This is a Computer Generated Invoice

“ Partner



Tax Invoice (TRIPLICATE FOR SUPPLIER) e-Invoice

RN - paecb2fa31e7a98ed1511 3afad5e96541 8585a1ded3e9-
da?297¢1031b2fc0d463

Ack No. 132418522584654

Ack Dale 5-Jun-24

G.G. ENTERPRISES

— — —Tinvoice No. __eWay Bil No.[ Dated
' NINAN NATHUWAS ROAD, NINAN

GGE/24-25/42 391788498438 | 5-Jun-24

'NATHUWAS ROAD, VPO PALUWAS Delivery Note Mode/Terms of Payment
| Bhiwani. Haryana, 127021 -
~|Other References

GSTIN/UIN: 06AANFG4424B1ZR ﬁ&@%ﬁ??tﬁre.

State Name @ Haryana, Code : 06 [
£ -Mail ppecp@ggenterprises.coin .._;”BuymsTJ/)\>rderNo. Dated

Consignee (Ship to)

|MITTAL PO!‘YF“' . . i} Dispatch Doc No. Delivery Note Date \
PLOT NO 30-33. INDUSTRIAL AREA | ,
BHIWANI - - {
GSTINUIN - 0BAABFM1792N1ZZ Dispatched hiough Deetination

| Slale Name - Haryana, Code :06 TEMPO BHIWANI

‘Buyer (Biltlo) B Bill of Lading/LR-RR No. | Motor Vehicle No.

MITTAL POLYFIL I HR61B7630

PLOT NO 30-33, INDUSTRIAL AREA Terms of Delivery

BHIWANI 'MSME REGISTERED |
GSTIN/UIN 06AABFM1792N1ZZ | |

State Name - Haryana, Code : 06 | J
'SIT Description of Goods lHSN/‘SACJ Quantity l Rate | per Amount

|1 | Plastic Scrap 1391590 |‘2,460.000 KG|  4200| KG| 1,03,320.00
|

| | | | |

SGST| | | 9,298.80

CGST| | 9,298.80

Round Off| ‘

ol _J[zfee.ooﬁke

"Amount Chargeable (in words)
| INR One Lakh Twenty One Thousand Nine Hundred Eighteen Only

~ HSNSAC T Taxable | __ CGST SGST/UTGST
| Value | Rate | Amount “Rale | Amount |Tax Amounl
391590 | 1,03.320.00| 9| 9.208.80| 9%| 9.298.80| 18,597.60
- Total|1,03320.00] | 920880 | 920880 18,597.60
L Amourt inwords) . INR Eighteen Thousand Five Hundred Ninety Seven and Sixty paise Only
Company's Bank Details
Bank Name . ICICI Bank
Remarks Alc No. © 072905500704
|82 BAGS Branch & IFS Code: Bhiwaai

Declaration
| We declare that this invoice shows the actual price of the
| goods described and that all particulars are frue and |

conecl. J

This is a Computer Generated Invoice
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Form GSTR-3B
[See rule 61(5)]

Year

2023-24

Period

December

GSTIN of the supplier

06AANFG4424B1ZR

2(a). Legal name of the registered person

G.G ENTERPRISES

2(b). Trade name, if any

G.G. ENTERPRISES

2(c). ARN

AA061223811073T

2(d). Date of ARN 20/01/2024

3.1 Details of Outward supplies and inward supplies liable to reverse charge (other than those covered by Table 3.1.1)

(Amount in ¥ for all tables)

Nature of Supplies Total taxable Integrated Central State/UT Cess
value tax tax tax

(a) Outward taxable supplies (other than zero rated, nil rated and 3271750.20 208470.60 | 190222.20 | 190222.20 | 0.00
exempted)

(b) Outward taxable supplies (zero rated) 0.00 0.00 - 0.00
(c) Other outward supplies (nil rated, exempted) 0.00 - - -
(d) Inward supplies (liable to reverse charge) 0.00 0.00 0.00 0.00 | 0.00
(e) Non-GST outward supplies 0.00 - - -

3.1.1 Details of Supplies notified under section 9(5) of the CGST Act, 2017 and corresponding provisions in IGST/UTGST/

SGST Acts
Nature of Supplies Total Integrated | Central | State/ | Cess
taxable tax tax UT tax
value
(i) Taxable supplies on which electronic commerce operator pays tax u/s 9(5) [to 0.00 0.00 0.00 0.00 | 0.00
be furnished by electronic commerce operator]
(i) Taxable supplies made by registered person through electronic commerce 0.00 - - -
operator, on which electronic commerce operator is required to pay tax u/s 9(5)
[to be furnished by registered person making supplies through electronic
commerce operator]
3.2 Out of supplies made in 3.1 (a) and 3.1.1 (i), details of inter-state supplies made
Nature of Supplies Total taxable value Integrated tax
Supplies made to Unregistered Persons 0.00 0.00
Supplies made to Composition Taxable 0.00 0.00
Persons
Supplies made to UIN holders 0.00 0.00
4. Eligible ITC
Details Integrated tax | Central tax State/UT tax Cess
A. ITC Available (whether in full or part)
(1) Import of goods 0.00 0.00 0.00 0.00
(2) Import of services 0.00 0.00 0.00 0.00
(3) Inward supplies liable to reverse charge (other than 1 & 2 above) 0.00 0.00 0.00 0.00
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(4) Inward supplies from ISD 0.00 0.00 0.00 0.00

(5) All other ITC 1117368.19 52799.92 52799.92 0.00

B. ITC Reversed

(1) As per rules 38,42 & 43 of CGST Rules and section 17(5) 0.00 0.00 0.00 0.00

(2) Others 0.00 0.00 0.00 0.00

C. Net ITC available (A-B) 1117368.19 52799.92 52799.92 0.00

(D) Other Details 0.00 0.00 0.00 0.00

(1) ITC reclaimed which was reversed under Table 4(B)(2) in earlier tax 0.00 0.00 0.00 0.00

period

(2) Ineligible ITC under section 16(4) & ITC restricted due to PoS rules 0.00 0.00 0.00 0.00

5 Values of exempt, nil-rated and non-GST inward supplies

Nature of Supplies Inter- State supplies Intra- State supplies

From a supplier under composition scheme, Exempt, Nil rated supply 0.00 0.00

Non GST supply 0.00 0.00

5.1 Interest and Late fee for previous tax period

Details Integrated tax Central tax State/UT tax Cess

System computed - - - -

Interest

Interest Paid 0.00 0.00 0.00 0.00

Late fee - 0.00 0.00 -

6.1 Payment of tax

Description | Total tax Tax paid through ITC Tax paid in Interest paid | Late fee

payable Integrated tax | Central tax State/UT tax | Cess cash Inicash paid in cash

(A) Other than reverse charge

Integrated 208471.00 208471.00 0.00 - 0.00 0.00 -

tax

Central tax 190222.00 190222.00 0.00 - - 0.00 0.00 0.00

State/UT tax 190222.00 190222.00 - - 0.00 0.00 0.00

Cess 0.00 - - - 0.00 0.00 0.00 -

(B) Reverse charge

Integrated 0.00 - - - - 0.00 - -

tax

Central tax 0.00 - - - - 0.00 - -

State/UT tax 0.00 - - - - 0.00 - -

Cess 0.00 - - - - 0.00 - -

Breakup of tax liability declared (for interest computation)

Period Integrated tax Central tax State/UT tax Cess

December 2023 208471.00 190222.00 190222.00 0.00
Verification:

| hereby solemnly affirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and

nothing has been concealed there from.
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Date: 20/01/2024 Name of Authorized Signatory
SANCHIT GOYAL

Designation /Status
PARTNERS



Form GSTR-3B
[See rule 61(5)]

45

Year

2023-24

Period

February

GSTIN of the supplier

06AANFG4424B1ZR

2(a). Legal name of the registered person

G.G ENTERPRISES

2(b). Trade name, if any

G.G. ENTERPRISES

2(c). ARN

AA0602245357284

2(d). Date of ARN 19/03/2024

3.1 Details of Outward supplies and inward supplies liable to reverse charge (other than those covered by Table 3.1.1)

(Amount in ¥ for all tables)

Nature of Supplies Total taxable Integrated Central State/UT Cess
value tax tax tax

(a) Outward taxable supplies (other than zero rated, nil rated and 5270095.00 75024.00 | 436796.56 | 436796.56 | 0.00
exempted)

(b) Outward taxable supplies (zero rated) 0.00 0.00 - 0.00
(c) Other outward supplies (nil rated, exempted) 0.00 - - -
(d) Inward supplies (liable to reverse charge) 88000.00 4400.00 0.00 0.00 | 0.00
(e) Non-GST outward supplies 0.00 - - -

3.1.1 Details of Supplies notified under section 9(5) of the CGST Act, 2017 and corresponding provisions in IGST/UTGST/

SGST Acts
Nature of Supplies Total Integrated | Central | State/ | Cess
taxable tax tax UT tax
value
(i) Taxable supplies on which electronic commerce operator pays tax u/s 9(5) [to 0.00 0.00 0.00 0.00 | 0.00
be furnished by electronic commerce operator]
(i) Taxable supplies made by registered person through electronic commerce 0.00 - - -
operator, on which electronic commerce operator is required to pay tax u/s 9(5)
[to be furnished by registered person making supplies through electronic
commerce operator]
3.2 Out of supplies made in 3.1 (a) and 3.1.1 (i), details of inter-state supplies made
Nature of Supplies Total taxable value Integrated tax
Supplies made to Unregistered Persons 0.00 0.00
Supplies made to Composition Taxable 0.00 0.00
Persons
Supplies made to UIN holders 0.00 0.00
4. Eligible ITC
Details Integrated tax | Central tax State/UT tax Cess
A. ITC Available (whether in full or part)
(1) Import of goods 0.00 0.00 0.00 0.00
(2) Import of services 0.00 0.00 0.00 0.00
(3) Inward supplies liable to reverse charge (other than 1 & 2 above) 4400.00 0.00 0.00 0.00
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(4) Inward supplies from ISD 0.00 0.00 0.00 0.00

(5) All other ITC 852077.97 11040.30 11040.30 0.00

B. ITC Reversed

(1) As per rules 38,42 & 43 of CGST Rules and section 17(5) 0.00 0.00 0.00 0.00

(2) Others 0.00 0.00 0.00 0.00

C. Net ITC available (A-B) 856477.97 11040.30 11040.30 0.00

(D) Other Details 0.00 0.00 0.00 0.00

(1) ITC reclaimed which was reversed under Table 4(B)(2) in earlier tax 0.00 0.00 0.00 0.00

period

(2) Ineligible ITC under section 16(4) & ITC restricted due to PoS rules 0.00 0.00 0.00 0.00

5 Values of exempt, nil-rated and non-GST inward supplies

Nature of Supplies Inter- State supplies Intra- State supplies

From a supplier under composition scheme, Exempt, Nil rated supply 0.00 0.00

Non GST supply 0.00 0.00

5.1 Interest and Late fee for previous tax period

Details Integrated tax Central tax State/UT tax Cess

System computed - - - -

Interest

Interest Paid 0.00 0.00 0.00 0.00

Late fee - 0.00 0.00 -

6.1 Payment of tax

Description | Total tax Tax paid through ITC Tax paid in Interest paid | Late fee

payable Integrated tax | Central tax State/UT tax | Cess cash Inicash paid in cash

(A) Other than reverse charge

Integrated 75024.00 75024.00 0.00 0.00 - 0.00 0.00 -

tax

Central tax 436797.00 436797.00 0.00 - - 0.00 0.00 0.00

State/UT tax 436797.00 436797.00 0.00 - 0.00 0.00 0.00

Cess 0.00 - - 0.00 0.00 0.00 -

(B) Reverse charge

Integrated 4400.00 - - - 4400.00 - -

tax

Central tax 0.00 - - - 0.00 - -

State/UT tax 0.00 - - - 0.00 - -

Cess 0.00 - - - 0.00 - -

Breakup of tax liability declared (for interest computation)

Period Integrated tax Central tax State/UT tax Cess

February 2024 79424.00 436797.00 436797.00 0.00
Verification:

| hereby solemnly affirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and
nothing has been concealed there from.




Date: 19/03/2024

Name of Authorized Signatory
SANCHIT GOYAL

Designation /Status
PARTNERS

47
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Form GSTR-3B
[See rule 61(5)]

Year

2023-24

Period

Jan

uary

GSTIN of the supplier

06AANFG4424B1ZR

2(a). Legal name of the registered person

G.G ENTERPRISES

2(b). Trade name, if any

G.G. ENTERPRISES

2(c). ARN

AA060124608523M

2(d). Date of ARN 20/02/2024

3.1 Details of Outward supplies and inward supplies liable to reverse charge (other than those covered by Table 3.1.1)

(Amount in ¥ for all tables)

Nature of Supplies Total taxable Integrated Central State/UT Cess
value tax tax tax

(a) Outward taxable supplies (other than zero rated, nil rated and 3632841.25 117697.50 | 268106.96 | 268106.96 | 0.00
exempted)

(b) Outward taxable supplies (zero rated) 0.00 0.00 - - 0.00
(c) Other outward supplies (nil rated, exempted) 0.00 - - - -
(d) Inward supplies (liable to reverse charge) 17500.00 875.00 0.00 0.00 | 0.00
(e) Non-GST outward supplies 0.00 - - - -

3.1.1 Details of Supplies notified under section 9(5) of the CGST Act, 2017 and corresponding provisions in IGST/UTGST/

SGST Acts
Nature of Supplies Total Integrated | Central | State/ | Cess
taxable tax tax UT tax
value
(i) Taxable supplies on which electronic commerce operator pays tax u/s 9(5) [to 0.00 0.00 0.00 0.00 | 0.00
be furnished by electronic commerce operator]
(i) Taxable supplies made by registered person through electronic commerce 0.00 - - -
operator, on which electronic commerce operator is required to pay tax u/s 9(5)
[to be furnished by registered person making supplies through electronic
commerce operator]
3.2 Out of supplies made in 3.1 (a) and 3.1.1 (i), details of inter-state supplies made
Nature of Supplies Total taxable value Integrated tax
Supplies made to Unregistered Persons 0.00 0.00
Supplies made to Composition Taxable 0.00 0.00
Persons
Supplies made to UIN holders 0.00 0.00
4. Eligible ITC
Details Integrated tax | Central tax State/UT tax Cess
A. ITC Available (whether in full or part)
(1) Import of goods 0.00 0.00 0.00 0.00
(2) Import of services 0.00 0.00 0.00 0.00
(3) Inward supplies liable to reverse charge (other than 1 & 2 above) 875.00 0.00 0.00 0.00
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(4) Inward supplies from ISD 0.00 0.00 0.00 0.00

(5) All other ITC 594197.84 1245.97 1245.97 0.00

B. ITC Reversed

(1) As per rules 38,42 & 43 of CGST Rules and section 17(5) 0.00 0.00 0.00 0.00

(2) Others 0.00 0.00 0.00 0.00

C. Net ITC available (A-B) 595072.84 1245.97 1245.97 0.00

(D) Other Details 0.00 0.00 0.00 0.00

(1) ITC reclaimed which was reversed under Table 4(B)(2) in earlier tax 0.00 0.00 0.00 0.00

period

(2) Ineligible ITC under section 16(4) & ITC restricted due to PoS rules 0.00 0.00 0.00 0.00

5 Values of exempt, nil-rated and non-GST inward supplies

Nature of Supplies Inter- State supplies Intra- State supplies

From a supplier under composition scheme, Exempt, Nil rated supply 0.00 0.00

Non GST supply 0.00 0.00

5.1 Interest and Late fee for previous tax period

Details Integrated tax Central tax State/UT tax Cess

System computed - - -

Interest

Interest Paid 0.00 0.00 0.00 0.00

Late fee - 0.00 0.00 -

6.1 Payment of tax

Description | Total tax Tax paid through ITC Tax paid in Interest paid | Late fee

payable Integrated tax | Central tax State/UT tax | Cess cash Inicash paid in cash

(A) Other than reverse charge

Integrated 117698.00 117698.00 0.00 0.00 - 0.00 0.00 -

tax

Central tax 268107.00 268107.00 0.00 - - 0.00 0.00 0.00

State/UT tax 268107.00 268107.00 - 0.00 - 0.00 0.00 0.00

Cess 0.00 - - - 0.00 0.00 0.00 -

(B) Reverse charge

Integrated 875.00 - - - - 875.00 - -

tax

Central tax 0.00 - - - - 0.00 - -

State/UT tax 0.00 - - - - 0.00 - -

Cess 0.00 - - - - 0.00 - -

Breakup of tax liability declared (for interest computation)

Period Integrated tax Central tax State/UT tax Cess

January 2024 118573.00 268107.00 268107.00 0.00
Verification:

| hereby solemnly affirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and
nothing has been concealed there from.
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Date: 20/02/2024 Name of Authorized Signatory
SANCHIT GOYAL

Designation /Status
PARTNERS



Form GSTR-3B
[See rule 61(5)]

51

Year

2024-25

Period

May

GSTIN of the supplier

06AANFG4424B1ZR

2(a). Legal name of the registered person

G.G ENTERPRISES

2(b). Trade name, if any

G.G. ENTERPRISES

2(c). ARN

AA060524653470C

2(d). Date of ARN 20/06/2024

3.1 Details of Outward supplies and inward supplies liable to reverse charge (other than those covered by Table 3.1.1)

(Amount in ¥ for all tables)

Nature of Supplies Total taxable Integrated Central State/UT Cess
value tax tax tax

(a) Outward taxable supplies (other than zero rated, nil rated and 3121760.00 146972.70 | 207472.05 | 207472.05| 0.00
exempted)

(b) Outward taxable supplies (zero rated) 0.00 0.00 - 0.00
(c) Other outward supplies (nil rated, exempted) 0.00 - - -
(d) Inward supplies (liable to reverse charge) 0.00 0.00 0.00 0.00 | 0.00
(e) Non-GST outward supplies 0.00 - - -

3.1.1 Details of Supplies notified under section 9(5) of the CGST Act, 2017 and corresponding provisions in IGST/UTGST/

SGST Acts
Nature of Supplies Total Integrated | Central | State/ | Cess
taxable tax tax UT tax
value
(i) Taxable supplies on which electronic commerce operator pays tax u/s 9(5) [to 0.00 0.00 0.00 0.00 | 0.00
be furnished by electronic commerce operator]
(i) Taxable supplies made by registered person through electronic commerce 0.00 - - -
operator, on which electronic commerce operator is required to pay tax u/s 9(5)
[to be furnished by registered person making supplies through electronic
commerce operator]
3.2 Out of supplies made in 3.1 (a) and 3.1.1 (i), details of inter-state supplies made
Nature of Supplies Total taxable value Integrated tax
Supplies made to Unregistered Persons 0.00 0.00
Supplies made to Composition Taxable 0.00 0.00
Persons
Supplies made to UIN holders 0.00 0.00
4. Eligible ITC
Details Integrated tax | Central tax State/UT tax Cess
A. ITC Available (whether in full or part)
(1) Import of goods 0.00 0.00 0.00 0.00
(2) Import of services 0.00 0.00 0.00 0.00
(3) Inward supplies liable to reverse charge (other than 1 & 2 above) 0.00 0.00 0.00 0.00
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(4) Inward supplies from ISD 0.00 0.00 0.00 0.00

(5) All other ITC 490753.80 21852.00 21852.00 0.00

B. ITC Reversed

(1) As per rules 38,42 & 43 of CGST Rules and section 17(5) 0.00 0.00 0.00 0.00

(2) Others 0.00 0.00 0.00 0.00

C. Net ITC available (A-B) 490753.80 21852.00 21852.00 0.00

(D) Other Details 0.00 0.00 0.00 0.00

(1) ITC reclaimed which was reversed under Table 4(B)(2) in earlier tax 0.00 0.00 0.00 0.00

period

(2) Ineligible ITC under section 16(4) & ITC restricted due to PoS rules 0.00 0.00 0.00 0.00

5 Values of exempt, nil-rated and non-GST inward supplies

Nature of Supplies Inter- State supplies Intra- State supplies

From a supplier under composition scheme, Exempt, Nil rated supply 0.00 0.00

Non GST supply 0.00 0.00

5.1 Interest and Late fee for previous tax period

Details Integrated tax Central tax State/UT tax Cess

System computed - - - -

Interest

Interest Paid 0.00 0.00 0.00 0.00

Late fee - 0.00 0.00 -

6.1 Payment of tax

Description | Total tax Tax paid through ITC Tax paid in Interest paid | Late fee

payable Integrated tax | Central tax State/UT tax | Cess cash Inicash paid in cash

(A) Other than reverse charge

Integrated 146973.00 146973.00 0.00 0.00 - 0.00 0.00 -

tax

Central tax 207472.00 171890.00 21852.00 - - 13730.00 0.00 0.00

State/UT tax 207472.00 171891.00 - 21852.00 - 13729.00 0.00 0.00

Cess 0.00 - - - 0.00 0.00 0.00 -

(B) Reverse charge

Integrated 0.00 - - - - 0.00 - -

tax

Central tax 0.00 - - - - 0.00 - -

State/UT tax 0.00 - - - - 0.00 - -

Cess 0.00 - - - - 0.00 - -

Breakup of tax liability declared (for interest computation)

Period Integrated tax Central tax State/UT tax Cess

May 2024 146973.00 207472.00 207472.00 0.00
Verification:

| hereby solemnly affirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and

nothing has been concealed there from.




Date: 20/06/2024

Name of Authorized Signatory
SANCHIT GOYAL

Designation /Status
PARTNERS
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Form GSTR-3B
[See rule 61(5)]

Year

2023-24

Period

March

GSTIN of the supplier

06AANFG4424B1ZR

2(a). Legal name of the registered person

G.G ENTERPRISES

2(b). Trade name, if any

G.G. ENTERPRISES

2(c). ARN

AA060324764154C

2(d). Date of ARN 20/04/2024

3.1 Details of Outward supplies and inward supplies liable to reverse charge (other than those covered by Table 3.1.1)

(Amount in ¥ for all tables)

Nature of Supplies Total taxable Integrated Central State/UT Cess
value tax tax tax

(a) Outward taxable supplies (other than zero rated, nil rated and 2120890.00 187540.20 | 97110.00 97110.00 | 0.00
exempted)

(b) Outward taxable supplies (zero rated) 0.00 0.00 - 0.00
(c) Other outward supplies (nil rated, exempted) 0.00 - - -
(d) Inward supplies (liable to reverse charge) 12000.00 0.00 300.00 300.00 | 0.00
(e) Non-GST outward supplies 0.00 - - -

3.1.1 Details of Supplies notified under section 9(5) of the CGST Act, 2017 and corresponding provisions in IGST/UTGST/

SGST Acts
Nature of Supplies Total Integrated | Central | State/ | Cess
taxable tax tax UT tax
value
(i) Taxable supplies on which electronic commerce operator pays tax u/s 9(5) [to 0.00 0.00 0.00 0.00 | 0.00
be furnished by electronic commerce operator]
(i) Taxable supplies made by registered person through electronic commerce 0.00 - - -
operator, on which electronic commerce operator is required to pay tax u/s 9(5)
[to be furnished by registered person making supplies through electronic
commerce operator]
3.2 Out of supplies made in 3.1 (a) and 3.1.1 (i), details of inter-state supplies made
Nature of Supplies Total taxable value Integrated tax
Supplies made to Unregistered Persons 0.00 0.00
Supplies made to Composition Taxable 0.00 0.00
Persons
Supplies made to UIN holders 0.00 0.00
4. Eligible ITC
Details Integrated tax | Central tax State/UT tax Cess
A. ITC Available (whether in full or part)
(1) Import of goods 0.00 0.00 0.00 0.00
(2) Import of services 0.00 0.00 0.00 0.00
(3) Inward supplies liable to reverse charge (other than 1 & 2 above) 0.00 300.00 300.00 0.00
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(4) Inward supplies from ISD 0.00 0.00 0.00 0.00

(5) All other ITC 227517.88 0.00 0.00 0.00

B. ITC Reversed

(1) As per rules 38,42 & 43 of CGST Rules and section 17(5) 718721.94 194.26 194.26 0.00

(2) Others 0.00 0.00 0.00 0.00

C. Net ITC available (A-B) -491204.06 105.74 105.74 0.00

(D) Other Details 0.00 0.00 0.00 0.00

(1) ITC reclaimed which was reversed under Table 4(B)(2) in earlier tax 0.00 0.00 0.00 0.00

period

(2) Ineligible ITC under section 16(4) & ITC restricted due to PoS rules 0.00 0.00 0.00 0.00

5 Values of exempt, nil-rated and non-GST inward supplies

Nature of Supplies Inter- State supplies Intra- State supplies

From a supplier under composition scheme, Exempt, Nil rated supply 0.00 0.00

Non GST supply 0.00 0.00

5.1 Interest and Late fee for previous tax period

Details Integrated tax Central tax State/UT tax Cess

System computed - - - -

Interest

Interest Paid 0.00 0.00 0.00 0.00

Late fee - 0.00 0.00 -

6.1 Payment of tax

Description | Total tax Tax paid through ITC Tax paid in Interest paid | Late fee

payable Integrated tax | Central tax State/UT tax | Cess cash Inicash paid in cash

(A) Other than reverse charge

Integrated 678744.00 377474.00 195181.00 106089.00 - 0.00 0.00 -

tax

Central tax 97110.00 0.00 97110.00 - - 0.00 0.00 0.00

State/UT tax 97110.00 0.00 - 97110.00 - 0.00 0.00 0.00

Cess 0.00 - - - 0.00 0.00 0.00 -

(B) Reverse charge

Integrated 0.00 - - - - 0.00 - -

tax

Central tax 300.00 - - - - 300.00 - -

State/UT tax 300.00 - - - - 300.00 - -

Cess 0.00 - - - - 0.00 - -

Breakup of tax liability declared (for interest computation)

Period Integrated tax Central tax State/UT tax Cess

March 2024 678744.00 97410.00 97410.00 0.00
Verification:

| hereby solemnly affirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and
nothing has been concealed there from.
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Date: 20/04/2024 Name of Authorized Signatory
SANCHIT GOYAL

Designation /Status
PARTNERS



Form GSTR-3B
[See rule 61(5)]
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Year

2024-25

Period

Apri

GSTIN of the supplier

06AANFG4424B1ZR

2(a). Legal name of the registered person

G.G ENTERPRISES

2(b). Trade name, if any

G.G. ENTERPRISES

2(c). ARN

AA0604245676416

2(d). Date of ARN 20/05/2024

3.1 Details of Outward supplies and inward supplies liable to reverse charge (other than those covered by Table 3.1.1)

(Amount in ¥ for all tables)

Nature of Supplies Total taxable Integrated Central State/UT Cess
value tax tax tax

(a) Outward taxable supplies (other than zero rated, nil rated and 2876070.00 55841.40 | 230925.60 | 230925.60 | 0.00
exempted)

(b) Outward taxable supplies (zero rated) 0.00 0.00 - - 0.00
(c) Other outward supplies (nil rated, exempted) 0.00 - - - -
(d) Inward supplies (liable to reverse charge) 16000.00 800.00 0.00 0.00 | 0.00
(e) Non-GST outward supplies 0.00 - - - -

3.1.1 Details of Supplies notified under section 9(5) of the CGST Act, 2017 and corresponding provisions in IGST/UTGST/

SGST Acts
Nature of Supplies Total Integrated | Central | State/ | Cess
taxable tax tax UT tax
value
(i) Taxable supplies on which electronic commerce operator pays tax u/s 9(5) [to 0.00 0.00 0.00 0.00 | 0.00
be furnished by electronic commerce operator]
(i) Taxable supplies made by registered person through electronic commerce 0.00 - - -
operator, on which electronic commerce operator is required to pay tax u/s 9(5)
[to be furnished by registered person making supplies through electronic
commerce operator]
3.2 Out of supplies made in 3.1 (a) and 3.1.1 (i), details of inter-state supplies made
Nature of Supplies Total taxable value Integrated tax
Supplies made to Unregistered Persons 0.00 0.00
Supplies made to Composition Taxable 0.00 0.00
Persons
Supplies made to UIN holders 0.00 0.00
4. Eligible ITC
Details Integrated tax | Central tax State/UT tax Cess
A. ITC Available (whether in full or part)
(1) Import of goods 0.00 0.00 0.00 0.00
(2) Import of services 0.00 0.00 0.00 0.00
(3) Inward supplies liable to reverse charge (other than 1 & 2 above) 800.00 0.00 0.00 0.00
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(4) Inward supplies from ISD 0.00 0.00 0.00 0.00

(5) All other ITC 382040.10 9141.12 9141.12 0.00

B. ITC Reversed

(1) As per rules 38,42 & 43 of CGST Rules and section 17(5) 0.00 0.00 0.00 0.00

(2) Others 0.00 0.00 0.00 0.00

C. Net ITC available (A-B) 382840.10 9141.12 9141.12 0.00

(D) Other Details 0.00 0.00 0.00 0.00

(1) ITC reclaimed which was reversed under Table 4(B)(2) in earlier tax 0.00 0.00 0.00 0.00

period

(2) Ineligible ITC under section 16(4) & ITC restricted due to PoS rules 0.00 0.00 0.00 0.00

5 Values of exempt, nil-rated and non-GST inward supplies

Nature of Supplies Inter- State supplies Intra- State supplies

From a supplier under composition scheme, Exempt, Nil rated supply 0.00 0.00

Non GST supply 0.00 0.00

5.1 Interest and Late fee for previous tax period

Details Integrated tax Central tax State/UT tax Cess

System computed - - - -

Interest

Interest Paid 0.00 0.00 0.00 0.00

Late fee - 0.00 0.00 -

6.1 Payment of tax

Description | Total tax Tax paid through ITC Tax paid in Interest paid | Late fee

payable Integrated tax | Central tax State/UT tax | Cess cash Inicash paid in cash

(A) Other than reverse charge

Integrated 55841.00 55841.00 0.00 0.00 - 0.00 0.00 -

tax

Central tax 230926.00 196002.00 9141.00 - - 25783.00 0.00 0.00

State/UT tax 230926.00 130997.00 - 99929.00 - 0.00 0.00 0.00

Cess 0.00 - - - 0.00 0.00 0.00 -

(B) Reverse charge

Integrated 800.00 - - - - 800.00 - -

tax

Central tax 0.00 - - - - 0.00 - -

State/UT tax 0.00 - - - - 0.00 - -

Cess 0.00 - - - - 0.00 - -

Breakup of tax liability declared (for interest computation)

Period Integrated tax Central tax State/UT tax Cess

April 2024 56641.00 230926.00 230926.00 0.00
Verification:

| hereby solemnly affirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and
nothing has been concealed there from.




Date: 20/05/2024

Name of Authorized Signatory
SANCHIT GOYAL

Designation /Status
PARTNERS
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BEFORE THE NATIONAL GREEN
TRIBUNAL PRINCIPAL BENCH
NEW DELHI |

OA NO. 270/2024 (Anil Kumar Vs State of
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Action Taken Report in compliance with Hon’ble National Green
Tribunal, Principal Bench, New Delhi order, dated 21.05.2024
in the matter of OA NO. 270/2024

Anil Kumar Vs State of Haryana
Hon’ble NGT order dated 21.05.2024 in OA NO. 270/2024 (Anil Kumar
Vs State of Haryana) is as below:-

This original application under Sections 14 and 15 of the National Green
Tribunal Act, 2010 has been registered in exercise of suo moto
Jurisdiction on the basis of a letter petition dated 15.09.2023 sent by Anil
Kumar r/o VPO Paluwas (Bhiwani). The complainant has said that there
is a factory namely M/s G.G. Enterprises, Ninan Nathuwas Road, VPO
Paluwas, Rohtak Road, Bhiwani — 127021 which is engaged in cutting,
grinding and washing of old batteries which contains hazardous
substances, toxic material and the same is being discharged in open area
causing pollution by contaminating ground water as well as land and
surrounding areas. "

In our view, the complaint in this application, at the first instance, can be
looked into by the Local Authorities hence we constitute a joint,
Committee comprising District Magistrate, Bhiwani and Haryana State
Pollution Control Board (hereinafter referred to as ‘State PCB’).

The District Magistrate shall be the nodal agency for coordination and
compliance.

The said committee shall visit the site, collect relevant information and if
finds any violation on the part of the said industry causing damage to the
environment, it shall take appropriate preventive, remedial and punitive

action against the violater in accordance with law within two months

N

from the date of communication of this order.
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A compliance report shall be submitted by above Committee by

15.08.2024 before Registrar General who may place the same before
Bench, if finds it necessary for any further order.

With the above directions, the application is disposed of

A copy of this order along with complaint be forwarded to District
Magistrate, Bhiwani and State PCB by email.”

The unit M/s G. G. Enterprises, Ninan, Nathuwas Road, Paluwas,
Bhiwani was inspected jointly by Sh Harbir Singh, SDM, Bhiwani, and
Sh Kapil Singh, AEE, HSPCB, Bhiwani on 31.05.2024. The unit’s
premises was surveyed by the team. The complainant has alleged that the
unit is engaged in cutting, grinding and washing of old batteries which
contains hazardous substances, toxic material and the same is being
discharged in open area causing pollution by contaminating ground water
as well as land and surrounding areas. The unit was found to be cutting
plastic waste in a cutter machine, which was closed, and placed under a
Covered shed. The unit was grinding the plastic material and not engaged
in washing of old batteries. Thus, the allegations regarding cutting,
grinding and washing of old batteries containing hazardous substances,
and contamination of ground water was found to be false,

However, several non compliances have been observed at the unit:

() The unit was found to be having errors in maintaining accountancy
related measures.

(i) No record of salaries being transferred to the staff was being
maintained at the unit.

(iii) Record of purchase of raw material and selling of finished product
was not proper.

o

AL s P



Given the above observations, the following recommendations are made:

1. The unit shall ensure that it is following all the accountancy related
measures at the unit.

2. Tt shall keep a record of all the purchase of raw materials, and sale of
finished products.

3. It shall ensure availability of recording of CCTV cameras at the unit.

)

Assistant
Environmental
Engineer
HSPCB
Bhiwani Region.
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